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ORIGINAL APPLICATION NO. 606 / 2018
"MUNICIPAL SOLID WASTE MANAGEMENT RULES, 2016"
+COMPLIANCE REPORT
BY
THE STATE OF RAJASTHAN

The instant matter pertains to the compliance of Municipal Solid Waste Rules, 2016 by all
the States and Union Territories. Hon'ble Tribunal was pleased to pass detailed directions vide its
orders dated 16.01.2019, 15.04.2019, 07.01.2020 and 25.02.2020. In compliance of the directions
passed by the Hon'ble Tribunal, compliance progress reports are being filed by the State, The State
of Rajasthan hereby submits the Compliance Report for the period March 2024 to September 2024,

Itis also pertinent to mention that there has been a significant progress on the ground level
in the last 06 months i.e. March to September 2024,

Preliminary Submissions:

Department of Local Self Government under Govt of Rajasthan has been at the forefront
of complying with Solid Waste Management Rules 2016. The state has been working earnestly
towards complying with the orders of Hon'ble NGT. The entire government machinery; the
Directorate of Local Bodies including all ULBS in state have been at the forefront for compliance
of directions from Hon'ble NGT. It is also respectfully submitted that the data updation of the all
ULBSs is being done at state level on observations raised.

BRIEF SUMMERY:

LIQUID WASTE MANAGEMENT

Summary of LIQUID WASTE in Rajasthan State

[il' otal no. of ULBs in State; 196 (193 towns)
Estimated Sewage Generation in State (in MLD): 1649.95 MLD
Total no. of Towns covered under Sewerage: 71 Towns  with sewage
w5 generation 1429.38 MLD
Total no. of Towns covered under FSTP: 122 Town with estimated sewage
generation 220.57 MLD
Existing no. of STPs in 71 towns and Treatment | 129 and 1412.48 MLD
Capacity:
Capacity Utilization of exjsligg STPs (in MLD): 1047.54 MLD
Gap in Treatment Capacity from Generation (in MLD) | 381.84 MLD ﬁ’
in 71 towns:
Gap in remaining towns (Covered under Faecal Sludge | 220.57MLD (Equivalent to 2256
Treatment Plants) KLD Faecal Sludge) - 42.04
L _ MLD (Equivalent to 430 KLD)=
178.53 MLLD
L Overall GAP in State (Sewerage + FSTP towns) 381.84 MLD + 178.53 MLD =

560.37 MLD (GAP)
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Comparison of Yearly Progress from 2020-21 to 2024-25 in LIQUID WASTE

MANAGEMENT:
2024-25
Particulars (820:0;: l2 ) 2021-22 2022-23 2023-24 lpia
pt. Oct. 2021 :

‘ ( ) (Dec. 2022) ., (Feb. 2024) 17.09.2024)

Details of 72 with 102 with 118 with 119 with 129 with
Operational Capacity Capacity of | Capacityof | Capacity of Capacity of
csws| 979.18 MLD | 1071.18 MLD | 1298.68 MLD | 1334.68 MLD | 1412.28 MLD

apacity

LUﬂlintion 441.05MLD | 681.37MLD | 799.03MLD | 987.93 MLD 1047.54LD

“,

State is committed to achieve the target of treating 100% sewerage and continuously
progressing which shows in the chart below:

Progress in LIQUID WASTE MANAGEMENT from 27/02/2024 to.17/09/2024:

COMPARATIVELY PROGRESS REPORT ON NGT 606/2018 COMPLIANCE

(from Feb-2024 to September-2024)

Status as on Status as on Status as on
S. No. Particul
\ ’ SIS 27/02/2024 31/07/2024 17/09/2024
L SEWAGE TREATMENT PLANTS
[ 1 | Total STPs in State 199 203 203
11 | No.of OPERATIONAL it & =
STPs
fa. || EXiSingCapscityal 1334.68 MLD 133618 MLD | 1412.48 MLD
operational STPs
ja | Pewege Tiostmesbpiait ' { gy piun 1021.59MLD | 1047.54 MLD
utilization capacity
No. of UNDER
2 | CONSTRUCTION STPs B &8 74
5y | Existing Capacity ofunder | g0, 4 pyp py 618.95 MLD 542.85 MLD
construction STPs
OCEMS installed and i3
3 connected to RSPCB 92 103
server
FAECAL SLUDGE TREATMENT PLANT: (FSTPs)
Total Operational FSTPs in 3in4 ULBs 3in4 ULBs 22in 24 ULBs
5 | state (50 KLD) (50 KLD) (430 KLD)
Total FSTP under 111in 113 ULBs | 119in 121 ULBs | 100 in 101 ULBs
6 | construction (2171 KLD) (2206 KLD) (1776 KLD)
{
s isu;y. LSGD
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No:. of Operational STPs

2020-21
(September 2020)

2021-22
(October 2021)

2022-23
(December 2022)

2023-24
(Feburary 2024)

2024-25
(17.09.2024)
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Details regarding FAECAL SLUDGE TREATMENT PLANTS FOR TREATING
FAECAL SLUDGE in Rajasthan State:

The remaining ULBs have not been covered under Sewerags.due to lack of adequate water
supply level (135 Ipcd) in these towns. Therefore, these towns cannot be covered under

Scewerage. e
FAECAL SLUDGE TREATMENT PLANTSs (FSTPs)

Particulars Status as on Status as on Status as on 17/09/2024
. 27/02/2024 31/08/2024
Total Operational 3in4 ULBs 3in4 ULBs 22in 24 ULBs
FSTPs in State (50 KLD) (50 KLD) (430 KLD)
Total FSTP under 111in113 ULBs 119 in 121 ULBs 100 in 101 ULBs (1776
construction (2171 KLD) (2206 KLD) KLD)

No. of operational FSTPs:

3 Nos. in 4 ULBs (till July-2024)

No. of Operational FSTP:

22 Nos. In 23 ULBs (till 17 Sept.-2024)

No. of FSTPs Under
Construction:

100 Nos. in 101 ULBs (Expected to be completed by

March 2025)

' The MBBR Technology Adopted to establish these FSTPs in State.

Details of REUSE OF TREATED WASTE WATER in operational STPs

No. of Operational STPs 120: | 533.40 MLD

¢ Installation of OCEMS in Operational STPs

OCEMS installed and | 103 Nos.

connected to RSPCB Server:

OCEMS Installation | 17 (STPs are under up-gradation and under process to
remaining: install)
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SOLID WASTE MANAGEMENT

mma fSoli aste Mana nt in Rajasthan Stat

o Total Waste Generation: 6523 TPD (Approx.)
*  Tolal Waste Processing: 4640.2 TPD
*  GAPin MSW Processing; 1882.8 TPD
o Under Construction Centralized SWM Processing:
148 SWM Processing Plants: 5120.77 TPD
17 Material Recovery Facility: 285.9 TPD

.,
o

Under Tendering/Pipeline Centralized SWM Processing:
23 Tender to be issued

for SWM Processing Plants: 315.8 TPD
COMPARATIVELY PROGRESS REPORT ON NGT 606/2018 COMPLIANCE
(from Feb- 2024 to Sept.-2024)
S. Status as on Status as on Status as on
No. Plant Status 27/02/2024 31/07/2024 17.09.2024
No of Plants with No of Plants with No of Plants with
Capncigy (in TPD) | Capacity (in TPD) | Capacity (in TPD)
SOLID WASTE PROCESSING
; 152 153 153
! Operational MRF (1643.20 TPD) (1961.2 TPD) (1961.2 TPD)
2 Under Construction 18 17 17
MRF (89.1 TPD) (285.9 TPD) (285.9)
3 SWM Operational 16 20 20
Processing plants w (1297) (1497 TPD) (1497 TPD)
Under Construction
. 131 138 148
4 SWMp‘Eﬁf:“"‘g (5543 TPD) (4993.03 TPD) (5120.77 TPD)
Under Tendering 26 23
5 SWM Processing - (409 TPD) (315.8 TPD)
plants . |
LEGACY WASTE REMEDIATION
L. 29.75 52.79 54.89
6 Remediation Done lac cu. m lac cu. m lac cu. m

Comparison of Yearly Progress from Dec. 2022 to Aug- 2024 and Future Projections
thereafter till Dec-2025 in SOLID WASTE MANAGEMENT (till Dec. 2025, no Gap remains
in Fresh Waste Processing)

Status Waste Processed Gap in Generation and
Month-Year (in TPD) Processing (in TPD)
Dec-2022 3534
Jun-2023 4097.2

P-5
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Dec-2023 4122.2 2400.8
L Aug-2024 4640.2 1882.8 .=

Future projcctions bascd on Action Plan to achicve the Zero gap in processing of Solid
Waste by Dec' 2025:

Dec-2024 4640.2 1882.8
Jun-2025 6293.09 229.91
Dec-2025 8393.23 0

Improvement in Processing Capacity of SWM
Processing Plants
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Legacy waste Remediation

Total Legacy waste Quantity (176 Dumpsites) in state (as per survey conducted till Dec
2021): 88.03 Lac cum Equivalent to 74.80 Lac Metric Ton

Total Legacy waste Quantity (176 Dumpsites) in state (till Dec 2025): 123.45 Lac cum
Equivalent to 104.93 Lac Metric Ton

Total Legacy waste Remediated (Qty) till August 2024: 5489 Lac Cum
Equivalent to 46,66 Lakh Metric Ton
Total Legacy to be Remediated (Qty) till December 2025: 68.56 Lac Cum

Equivalent to 58.28 Lakh Metric Ton

@culau‘on of TOTAL LEGACY TO
BE REMEDIATED (QTY) (until all
processing plants become operational
and no further legacy waste is
generated in the state — to be achieved
by Dec’ 2025)

Existing Amount of Legacy + Legacy Accumulated
from 2022-2025 Due to Gap in Processing

=28.15 + 26.28+3.43+0.42 Lac MT

=58.28 Lac MT

CALCULATION OF ACCUMULATED
LEGACY WASTE from 2022 to December 2025,
until all processing plants become operational and no
further legacy waste is generated in the state.
=2400.8 * 365 days * 3 = 26.28 Lac MT (till dec.
2024)

= 1882.8*180 days =3.43 Lac MT (till June. 2025)
=229.91*180 days =0.42 Lac MT (till Dec. 2025)
=30.13 Lac MT

Processing of
Quantity of Legacy waste | Pace of Legacy Quantity of Status 'of
Waste Being Legacy remaining
Month- Dissiosed in in Every 6 waste From Waste in the | L
Year PSS : Months from | Dec-2022 (in e . the CERcy wastetn
Dumpsite in Dec-2022 (in Lac C State (in Lac | be remediated
Tonne o ) Cum) (inLac C
Lac Cum) ¢ Cum)
~Jan-22 2989 0.00 0.00 ___88.03 88.07
Dec-22 2989 3.00 3.00 101.70 98.70
Jun-23 2425.8 3.84 6.84 | 104.16 méggag%
Dec-23 2400.8 15.70 22.54 105.72 1790.03729jg
Aug-24 1882.8 37.10 5963 | 95.68 58.58 "~ f
Dec-24 1882.8 19.88 79.51 61.40 4153 |
Jun-25 229.91 28.49 108.00 42.04 13.56
Dec-25 0 0.00 121.55 0.00 0.00

R gjesn Y862Y)
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Legacy Waste Remidiation Details
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e Pase of Legacy waste From Dec-2022 (in Lac Cum)
ammms Quantity of Legacy Waste in the State (in Lac Cum)

<o Status of remainning Legacy waste to be remidiated (in Lac Cum)



S.
No.

F\‘Smm Report on the Queries raised by Hon'ble NGT on hearing dated 17.09.2024

Particulars

Description

Test reports of
STPs and
ONLINE
CONTINUOUS
EFFLUENT
MONITORING
SYSTEM
(OCEMS)
reports from
OCEMS Portal

Sample  reports  from ONLINE CONTINUOUS EFFLUENT
MONITORING SYSTEM (OCEMS) Portal regarding performance of
STPs have been attached as Annexure -1

The test reports of STPs treated discharge water have been submitted by
the State in compliance of Hon'ble NGT order dated 09.11.2023
Annexure -5 (Page No. 22-274) of Report submitted dated 15 Feb-2024.

Justification for
long timelines of
STPs, FSTPs and
SWM processing
plants

The establishment of STPs, FSTPs and SOLID WASTE PROCESSING
PLANTS include the following processes, which involve the following
process;

1.

6.

. Survey, Design & Layout:

. Grant of Consent to Establish:

- Installation of Mechanical Machinery and Equipments:

-
Site Selection and Land Acquisition:

Identifying suitable locations for establishment of these plants is crucial as
this process involves environmental assessments and linked with legal and
regulatory framework.

Survey of project, preparation of design and layout plan.

Process of obtaining the necessary consent to Establish from Rajasthan
State Pollution Control Board with all requisite information’s (Survey
report, Lease deed, Effluent Management System, Process flow, water
balance & Waste water balance plan, material utilization plan, Layout Plan,
Project plan etc.) is mandatory.

Construction work:
Building the necessary infrastructure, including construction of plant,
access roads, utilities, and waste transport systems, etc. is essential. The
STP/FSTP civil work require about nine months then EMI (Electro-
mechanical & Instrumentation) require three months.

Third Party Tnspection of Electromechanical Ttems (Factory Inspection)
before dispatch of machinery to site is required in plants.
Trial run of the plants

2576
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10 .

Note: It is also worth mentioning that these timelines also extended if any
public agitation, litigations or national level clearances required.

- Grant of Consent to Operate: Before opcration of plants, consent is

30 days of trial run followcd by 90 days of commissioning period is being

kept for successful operation of plant and achicving performance
guarantced paramelers, =

required  under  Air & Water Act from Rajasthan  State

Pollution Control Board. The disposal time for the application by RSPCB
is 90 days.

»

Processes in Estiblishment of FSTP Plant

Particulars r=

1 [} 6789 [10[18[12[13[14({15[16]17]18
ration {In Month) a2 ¥

Site Selection and Land Acquisition

Survey, Design & Layout

rant of Consent to Establich

Dl Construction work

actory Inspection By Third Party

Electromechanical Installation work

Trial Run of Plant

nsent to Operate and Commissioning

wlrolwlwle|lwiro]—

Processes in Estiblishment of STP Plant

Particulars

112]1314]5)6 81 9)110]11{12|13)14]15}16}17|13
uration (In Month 4 :

Site Selection and Land Acquisition

Survey, Design & Layout

Grant of Consent to Establish

Eloctromechanical Installation work

rial Run of Plant

i
2
2 :
Civil Construction work 9 S R e e
3
1
3

(Consent to Operate and Commissioning

e O R

Processes in Esitishment of SWM Processing Plaok
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120 STPs were operational till 31* July 2024 (date of status report

Current status of .
16 Under submission). Currently, 129 STPs are Operational as on 17.09.2024 (9
commissioning more STPs have become Operational from last submitted report).
3 STPs and their * Capacity of 9 newly operational STPs is 76.10 MLD
oxpected date of e Capacity Utilization of thesc 9 STPs 25.95 MLD .
: * Rcmaining 7 STPs (19.70 MLD) shall be operational by November
operation 2024,
Comparison  of | Comparison of Ycarly Progress from 2020-21 to 2024-25 in LIQUID
Yeorly Progress | WASTE MANAGEMENT:
from  2019-20 : 2020- | 2021- | 2022- 2023-24 2024-25
onwards, showing Particular | 21 22 23 (Feb (up to
yearly progress in s (Sept. | (Oct. | (Dec. 202 4; 17.09.202
SWM as well as 2020) | 2021) | 2022) 4)
e 72 with “.)2 : .‘8 2 .
i i with with 119 with | 129 with
Details of | Capacit , : . :
Operation ¥ Capacit | Capacit | Capacity | Capacity
al STPs | 979.18 | Y of yof |of1334.68 | of 1412.28
MI;D 1071.1 | 1298.6 MLD MLD
8§ MLD | 8 MLD
Capacity | 441.05 | 681.37 | 799.03 | 987.93ML | 987.94ML
4 Utilization | MLD MLD MLD D J D J
Comparison of Yearly Progress from 2020-21 to 2024-25 in SOLID WASTE
MANAGEMENT:
Status Waste Processed S:g ll’l: o(c;::sei::;“((i):
Month-Year (in TPD) TPD)
Jan-2022 3534 2989
Dec-2022 3534 2989
Jun-2023 4097.2 2425.8
Dec-2023 41222 2400.8 |
Aug-2024 4640.2 1882.8
Future projections based on Action Plan to achieve the Zero gap in processing of
Solid Waste by Dec’ 2025:
Dec-2024 4640.2 1882.8
Jun-2025 6293.09 22991
Dec-2025 8393.23 0
Rajesh YadaV)
(e Secy.L8GO .
(vsbsY dasiss)
aoat oo
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Legacy wastc > Accumulation of TOTAL LEGACY WASTE from 2022 to Dec-2025 m

accumulation Solid Waste Processing Plants become Operational):
other  than 88| From 2022, 2023, 2024 & 2025: = 30.13 Lac MT
lakhs cum data Assessment of Legacy Waste based on the GAP in processing (dumping of

fresh waste duc to non-existence of processing facility during 2022, 2023 &
2024): 26.28 Lakhs MT (at end of December 2024) (the above
accumulation data were already submitted by the State in compliance of
5 Hon’ble NGT order dated 09.11.2023 Page No. 2, point no. 4 of Report
) submitted on 15 Feb-2024)
CALCULATION OF ACCUMULATED LEGACY WASTE from 2022 to
December 2025, until all processing plants become operational and no further
legacy waste is gencrated in the state.
=2400.8 * 365 days * 3 = 26.28 Lac MT (till dec. 2024)
= 1882.8*180 days =3.43 Lac MT (till June. 2025)
=229.91*180 days =0.42 Lac MT (till Dec. 2025)
=30.13 Lac MT
Copy of Work | Copics of Work Orders of Legacy Waste Remediation and SWM Processing Plants
Orders issucd for | are attached in Annexure-2.
2 | Legacy Waste
and SWM
Processing Plants

Legacy waste is | The entire generating waste shall be processing solid waste and no further
being treated and | legacy waste will be generating in state — to be achieved by Dec’ 2025.

also accumulating
due to gap in
treatment. Chart
is to be prepared
showing at what
3 |time the entire
legacy waste will
become zero in
state (when plants

will become
operational  and
no legacy

will be generated)

. = . 3 h
The present updated status report is being filed through'thehhlghj‘:: :‘l:f;lcjgl of \t{a [?a ,
Lcal Self Government Department, Government of Rajasthan a : Ohﬂ'ﬂ

details mentioned here in above. B

It is further submitted that all the directions passed by this Hon’ble Tribunal shall be
adhered by the State Government and its officers and the matter would also be monitored
by the highest officials of the state government as &irected by this Hon'ble Tribunal
further affidavit will be filed as when directed by this Hon’ble Tribunal.

esh
(Pr. jSecy LSGD
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAT-
PRINCIPAL BENCH, NEW DELHI I
ORIGINAL APPLICATION NO. 606 /2018

IN THE MATTER OF:

Compliance of Municipal Solid Waste Management Rules, 2016
AFFIDAVIT

I, Rajesh Yadav, S/o Shri Ram Gopal Yadav, aged about 50 y
present posted as Principal Secretary, Local Self Govern
Department, Government of Rajasthan, do hereby solemnly affirm and
declare as under;

1. I am working as Principal Secretary, Local Self Government
Department, Government of Rajasthan and am fully conversant
with the facts and circumstances of this case in my
official capacity and I have been authorized to swear the
accompanying Compliance Report.

2 That the contents of accompanying Compliance Report
are true to my knowledge and belief.

3t That Annexures annexed with the accompanying

Compliance Report herewith are true/translated copies of

their respective originals.
AfI=STED
' NOTARY DEPG
JAIPUR (RAJ) INDIA Yadav)

VERIFICATION:- 2 4 S EP ,ZO,M Pr. Secy.
Verified today at Delhi on this 24™ day of September, 2024. 1 have read
the above affidavit and having understood the contents thereof. I say that
the facts stated therein are true to my knowledge and belief and no part of it
is false and nothing material has been concealed therefrom.

A 1esSTED DEPONENT
. wvodw)
.~ NOTARY Pr. Secy. LSGD

\
i

T SATPUR (RAJ) INDIA
= IMPOR Y SEP 2074
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Site Name: Dehlawas STP Unit 2 90 MLD
Report: Custom Report
From Date: 2024/08/01 00:00:00 To Date : 2024/08/31 10:15:17

Gutletfall Chamber-

Cutletfall Chamber-

Outletfall Chamber-

Annexure-1

Sample Test Reports of Operational STPs from OCEMS Portal

By Real Time Data Acquisition And Monitoring

Outletfall Chamber-

CoD U BOD U 1S5 U pH U
Prescribed
: : 6-%0 0-10 020 85-8.0
Masimum Daa 30.95 73t 16.21 565
Minirmm Data 1642 203 728 Ses
Ceometric Mean 26,78 485 1110 5.76
Median 3557 473 1081 576
Standard Deviation 4.60 0,88 107 0.04
"'“"'"‘_I”E“m:*‘“ A 2024-08-02 2024-08-02 2024-08-02 2024-08-31
“""'"‘_'}‘i‘m"';“""‘! i 2024-08-12 2024-08-12 2024-08-12 2024-08-05
Valid Data Points a1 a1 a1 ar
Total Data Points 31 #n a1 31
Dt Avelabiity 100.0% 100.0% 100.0% 100,00

Oumietfall Chamber-

2024-08-
01

2024-08-
o2

2024-08-
03

2024-08-

2024-08-
05

2024-08-

2024-08-
L

2024-08-
o8

2024-08-

2024-08-

10 10

1 11

2024-08-
12

2024-08-
13

iz

13

2229

30.85

32.85

38.78

30.52

28.78

28.18

2567

26.01

21.84

22.49

16.892

25.40

Outietiall Chamber-
BOD U

605

703

5.48

501

501

458

473

385

412

455

B.16

Cutletfall Chamber-

TS5 U

9.06

16.21

13.44

16.21

1279

12.03

10.82

10.81

919

941

T.28

10.63

i3mz2

Outletfall Chamber-
pH U

570

573

LAl

570

568

&0

570

5TL

573

574

574

5.7&

L

P-13
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2

23

24

25

26

27

29

31

2024-08-

2024-08-
i

Outletfall Chamber-

CoD_u

27.81

26.72

26.29

26.05

2601

25,77

25.52

24.42

2426

3106

15

Cutletfall Chamber-
BOD U

4.09
457
425

413

424
426

566

Outletall Chamber-
TS5 U

i1m

11.00

1081

10.41

10.10

1002

1002

10,04

1001

1001

10.00

10.00

inar

14.70

Report Details: STPDLB | 2024-08-10 10:04:11 | Custom Report

Cutletdall Chamber-
pH_U

577

575

575

576

577

579

580

580

5.9

578

S.ra

5.B0

5.82

5.5
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Site Name: Dehlawas STP Unit 2 90 MLD
Repori: Custom Report
From Date: 2024/08/01 00:00:00 To Date : 2024/08/31 10:02:41

Outletiall Chamber-

Cutlettall Chamber-

Dutletfall Chamber-

%y Real Time Data Acquisition And Monitoring

Outletfall Chamber-

Deseripion con U BOD U 188 U pH U
Prescribed
: ; 0-50 0-10 020 B5-0.0
Maimum Data 39.05 731 16.21 58
Minimum Data 1642 303 7.28 560
Geometric Mean 26.78 4.85 1130 5.76
Median 25,57 4.73 10.81 576
Standard Deviation 460 0.80 197 0.04
"‘“"'"‘_I”!"m:""““ A 2024-08-02 2024-08-02 2024-08-02 2024-08-31
*""“"'"‘_'}“.rm'“;”“ At 20240813 2024-08-12 I024-08-12 2024-D8-05
Valid D Points T 3 a1 31
Tatal Data Points 3 M a1 3
Daia Avaiabiity % 100.0% 100 0% 100.0% 100.0%

Ouletfall Chamber-

2024-0:8-
01

2024-08-
02

2024-08-
03

2024-08-

2024-06-
o5

2024-08-

2024-08-
o7

2024-08-

2024-08-

2024-08-

10 10

11 11

2024-08-
12

2024-08-
13

i2

13

2229

30.95

32.85

3878

30.52

28.78

28.18

2567

26.01

21.84

22.49

16.892

25.40

Outletiall Chambser-
BOD W

4.00

731

605

703

5.48

501

501

458

473

385

412

455

B.16

Cutletfall Chamber-
TS5 U

9.06

1621

13.44

i6.21

1279

12.03

10.82

10.81

919

241

T.28

10,63

i3mz2

Outletiall Chamber-
pH U

571

570

568

.60

570

5L

573

574

575

5.76

L

P-15
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Time

2024-08-28
20:24-08-20

20:24-08-31

STP_Dutlet-COD_U

20.30

17

STP Dutet-BOD U

582
5.89
6.03
622

STP Outles-pH U

665
666
6.66
6.67

S5TP Outles-TSS U

6.08
6.04
V.09
7.29

Report Details: STPDLE | 2024-08-10 11:47:14 | Custom Report
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%y Real Time Data Acquisition And Monitoring

Site Name: M/s Sewage Treatment & MLD
Report: Custom Report
From Date: 2024/08/01 00:00:00 To Date : 2024/08/31 11:456:22

De=aription ST Outlet-COD U STP OutletBOD U STE OutletpH U STP Outlet-TSS U
Prescribed Standards - 50 - 10 55-9 0-20
Maximum Data an.a2 6.58 678 7.67
Minimum Data 25.36 5.48 6.6 £.29
Geometric Mean 28.48 6.05 6.7 7.08
Median 28.44 .02 67 7.08
Standard Deviation 138 a1 0.05 0.35
Maximum Value At Time 2024-08-25 2024-08-25 2024-08-19 2024-08-25
Minimum Value At Time 2024-08-06 2024-08-06 2024-08-08 2024-08-06
Valid Data Points 26 26 26 26
Tatal Data Points n a1 3 a1
Data Availahility % B3.ATH: B3.87% B3.8T% 83870

STP_Owtlet-COD_U

STP_ Dutlet-BOD U

STP_Outlet-pH U

STP Outles-TSS U

1 2024-08-01 MA HA MA WA
2 2024-08-02 A NA NA WA
3 2024-08-03 MNA hA WA A
4 20:24-08-04 A WA NA Ay
1 20:24-08-05 A A A A
6 20:24-08-06 25.36 548 6.76 E.29
T 2024-08-07 26.08 5.E8 670 E.45
a 2024-08-08 2738 573 6.60 6.80
a9 2024-08-09 27.72 5.87 6.73 6.90
10  2024-08-10 2003 B.37 6.76 7.44
11 232&-03—1_1 30.35 6.48 6.71 7.55
12 2024-D8-12 30.08 6.43 6.67 7.49
13 | 2024-08-13 28.40 6.01 6.64 o7
14 2024-08-14 28.68 6.09 B6.67 7.14
15 | 2024-08-15 20.08 B.41 6.68 7.45
16  2024-08-16 28.18 B.27 6.66 71.26
17 | 2024-08-17 27.50 517 B6.65 E.B3
18 2024-08-18 26.89 5Bl 6.73 6.68
18 | 2024-08-19 2713 572 6.78 E.73
20 2024-08-20 27.68 5.80 6.76 6.B3
21 | 2024-08-21 28.00 5.00 6.74 6.0&
22 2024-D8-22 28.52 6.06 6.74 7.10
3 2024-08-73 2783 5.83 6.74 6.86
24 20:24-08-24 20.28 6.25 6.74 7.29
25 | 2024-08-25 30.82 6.58 6.72 7.67
26  2024-DB-26 30,71 6.53 6.60 7.64
27 | 2024-08-27 2015 6.23 6.66 7.25

P-17



5l No

I

Time

2024-08-29
20124-08-30
20124-08-31

5TP_OUTLET-pH U

85
885
773

674

19

5TP_OUTLET-TES U

5TP_OUTLET-COD U

30.87
31.25
3114
3213

5TP_OUTLET-BOD_U

5.00
516
514
530

Report Details: STPDLE | 2024-09-10 13:01:20 | Custom Report




P-19

2587 20

%y Real Time Data Acquisition And Monitoring

Site Name: M/s. Bikaner Nagar Nigam, Bikaner
Report: Custom Report
From Date: 2024/08/01 00:00:00 To Date : 2024/08/31 12:59:52

Description STP_OUTLET-pH U 5TP OUTLET-TSS U STP_OUTLET-COD U S5TP OUTLET-BOD U

Prescribed Standards 55-8.0 0-20 0-50 0-10
Maximum Data 8.8 37 32.35 5.34
Minimum Data 6.74 3.48 2068 49

Geometric Mean 7.5 364 31.00 5.13
Median 713 aee .12 513
Standard Deviation 0.74 o1 077 0.13
Maximum Value At Time 2024-08-26 2024-08-01 2024-08-02 2024-08-02
Minimeem Value At Time 2024-08-31 2024-08-31 2024-08-13 2024-08-13
Valid Data Poinis 31 3 a1 31
Tatal Data Points 2 31 a1 3
Data Availahility % 100.0% 100,006 100,00 100,00
SiNo| Time | STP OUTLET-pH U | STP OUTLET-TSS U | STP OUTLET-COD U | STP_OUTLET-BOD U

1 | 2024-08-01 6.98 379 32.05 529

2 2024-08.02 604 a7 3235 534

3 2024-08-03 7.04 377 32.06 5.29

4 20240804 7.04 378 4220 531

5 | 2024-08-05 .04 377 3232 533

B  2024-08-08 £.00 375 31.94 5.27

7 | 2024-08-07 7.03 374 3180 523

8  2024-08-08 895 a3 3140 520

0 2024-08-00 713 372 3136 517

10 2024-08-10 7.28 a7 a1.2e 518

11 2024-08-11 7.26 171 3118 5.14

12, 2024-08-12 7.08 370 30.44 502

13 2024-08-13 7.10 369 2058 4.90

14  2024-08-14 7.00 369 29.72 4,980

15 | 2024-08-15 7.04 368 29.76 491

16  2024-08-16 7.05 366 2982 492

17 | 2024-08-17 719 364 3oz 497

18  2024-08-18 7.20 361 3051 503

19 | 2024-08-19 717 358 3087 5.00

20 2024-08-20 713 357 30.78 5.08

21 | 2024-08-21 715 356 30.87 500

22 2024-08-22 751 355 3115 5.14

73 2024.08-23 a76 353 3112 513

24 30240824 8.87 353 3109 512

25 20240825 an as3 an.e7 511

26 2024-08-26 8.8 353 anaz 510

27 | 2024-08-27 8.78 353 30.84 5.00




21

Time STP. Owiler-COD_U STP Dutet-BOD U STP Outlet-TES U STP Duilet-pH_U
2B 2024-08-ZB A A A A
M 2024-08-20 3407 B.B1 8.02 668
30  2024-08-30 3354 671 T80 6.58
31 | 2024-08-31 34.08 6.B2 B.02 668

Report Details: STPDLE | 2024-09-10 11:36:37 | Custom Report
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%y Real Time Data Acquisition And Monitoring

Site Name: Mis Municipal Council Bhiwadi Near Existing STP (3MLD)
Repori: Custom Report
From Date: 2024/08/01 00:00:00 To Date : 2024/08/31 11:32:33

De=aription STP Outlet-COD U STP OutletBOD U STP Outlet-TSS U STP Outlet-pH U
Prescribed Standards 0- 0- o= 0-
Maximum Data 34.75 £.95 818 6.81
Minimum Data 33.28 f.66 7.83 6.53
Geometric Mean 34.04 g.81 801 668
Median 24.08 .82 a02 658
Standard Deviation 0.4 0.08 01 0.08
Maximum Value At Time 2024-08-25 2024-08-25 2024-08-25 2024-08-25
Minimum Value At Time 2024-08-03 2024-08-03 2024-08-03 2024-08-03
Valid Data Points 30 30 30 30
Tatal Data Points n a1 T a1
Data Availahility % 06.77% 08.77% 06770 9. 77%

STP_Owtlet-COD_U STP_ Dutlet-BOD U STP_ Outlet-TES U 5TP Duilet-pH_U

1 2024-08-01 3T 6.75 T7.95 652
2 2024-08-02 33.42 6.68 T.B6 655
3 2024-08-03 33.28 6.6& T.83 653
4 20:24-08-04 33.45 6.69 T.EY 656
5 2025-08-05 33.79 6.76 T7.95 663
6 20:24-08-06 3417 6.B3 B.0a 670
T 2024-08-07 34.10 6.82 B.02 ]
a 2024-08-08 3403 6.B1 B.01 667
a9 2024-08-09 33.58 6.72 T.80 6558
10  2024-08-10 33.76 E.75 7.94 6.62
11 232&-03—].1 33.97 6.79 7.99 666
12 2024-D8-12 33.56 671 .00 658
13 | 2024-08-13 3361 6.72 791 650
14 2024-08-14 3a.08 6.B2 B.02 658
15 | 2024-08-15 34.26 6.B5 B.06 672
16  2024-08-16 33.09 6.BO B.00 666
17 | 2024-08-17 34.10 6.82 B.02 ]
18 2024-08-18 3433 6.BT B.08 673
18 | 2024-08-19 3441 6.BE 810 675
20 2024-08-20 34.40 6.B2 8.00 6.75
21 | 2024-08-21 34.30 B.BE B.ov 673
22 2024-D8-22 34.15 B.B3 B.04 6.70
3 2024-08-73 3463 6.93 815 670
24 20:24-08-24 3467 6.03 818 6.80
25 | 2024-08-25 34.75 6.95 B.18 681
26  2024-DB-26 3459 6.92 B.14 678
27 | 2024-08-27 34.50 6.90 8.12 6.T6

P-21
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CCT-pH U CCT-TS5 U COT-COoD_u CCT-BOD U
28 2024-D8-28 TA5 831 A48.00 822
ratl 2024-08-29 7.789 B.55 47.51 B.10
30 2024-08-30 8.07 7.87 4873 9.34
31 2024-08-31 8.27 8.17 50,14 B.61

Report Details: STPDLE | 2024-09-10 13:02:50 | Custom Report
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%y Real Time Data Acquisition And Monitoring

Site Name: RUIDP SEWAGE TREATMENT PLANT- (BIKANER)
Repori: Custom Report
From Date: 2024/08/01 00:00:00 To Date : 2024/08/31 13:01:53

Deseription CCT-pH_U CCT-TSS5 U CCT-COD .10 CCTBOD U
Prescribed Standards 6.5- 0.0 0-230 0-50 0-10
Maximum Data B.94 9,86 64,52 12.37
Minimum Data 5.87 i 45.56 a.73
Geometric Mean B.14 8.27 48.81 .36
Median 8.43 T.82 48.47 929
Standard Deviation 0.86 0.68 341 0.65
Maximum Valee Al Time 2024-08-17 2024-08-22 2024-08-16 2024-08-16
Binimum Value At Time 2024-08-27 2024-08-04 2024-08-08 2024-08-08
Valid Dala Points a aL i 31
Total Data Points 3 3 31 31
Data Availability M 100.0% 100.0% 100.0% 100.0%
51 No Time CCT-pH-U CCT-TSS U COT-CoD_U CCT-BOD U
1 2024-08-01 7.73 006 4754 913
2 2024-08-02 7482 B.60 46.97 8,01
3 2024-08-03 812 7.84 46,35 B.89
4 2024-08-04 830 7.80 46,24 B.BG
5 2024-08-05 8.43 7.80 4567 BIT
B 2024-08-06 B85S 7.80 4578 B.80
7 2024-08-07 B.68 7.80 4613 B.85
B8 2024-08-08 BED 7.81 4556 873
] 2024-08-09 B.ES 7.80 4758 613
10 2024-08-10 873 7.80 48.31 828
1 2024-08-11 8.75 7.80 4855 8.34
12 2024-08-12 .78 7.80 4894 839
13 2024-08-13 BTo 7.80 48,65 B33
14 2024-08-14 8.82 7.80 A48.47 9.29
15 2024-08-15 887 7.80 54.42 10.43
16 2024-08-16 882 783 64.52 1237
17 2024-08-17 B.od 7.80 46.78 B.a7
18 2024-08-18 .02 7.80 4783 817
19 2024-08-19 8.87 7.80 48,61 g.32
20 2024-08-20 8.87 7.82 49,00 841
21 2024-08-21 833 821 4787 018
22 2024-08-22 761 0.88 49,98 060
23 2024-08-23 730 8.51 49.90 B.59
24 2024-08-24 6.82 B.51 49,76 9.53
5 2024-08-25 6.38 0.42 49.75 8.53
26 2024-08-26 6.21 B.56 49,64 8.50
27 2024-08-2T 5.87 B.13 4958 8.50
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SiNo Time S5TPF Plant-00D U 5TP. Plant-BOD U | 5TP. Plant-T58 U | 5TP Plant-pH U | 5TP. Plant-Flow U

27 2024-08-27 A2.24 8.11 1428 B.22 0.00
28 2024—03—23 47.21 837 1583 873 3.16
20 2024-08-29 4362 825 16,26 T.ar 28.30
30 2024-08-30 6112 o.l1a 1713 .87 0.00
31 | 20:24-08-31 60.00 1152 20,07 187 0,00

Report Details: STPDLE | 2024-08-18 23:45:15 | Custom Report



2593

26

%y Real Time Data Acquisition And Monitoring

Site Name: 2 MLD Municipal Board Nimbahera
Report: Custom Report
From Date: 2024/08/01 00:00:00 To Date : 2024/08/31 23:43:53

Description S5TP_Plant-CO0_USTP_Plant-BOD U STP Plant-TSS_ U STP Plant-pH U STP_Plant-Flow U
Prescribed Standards 0-50 0-10 0-20 65-9.0 0-
Maamum Data 60.00 1152 2007 873 283
Minimum Data 322 60 1326 7.7 00
Geometric Mean 423 7.64 14.54 7.91 5.85
Median 4104 764 14.02 7.89 7.04
Standard Deviation 43 1.03 1.41 017 485
"'m,l’_:" m‘:“’““ A soos0em 2024.08.31 2024-08-31 2024-08-28 2024-08-20
Minimum Value At Time  2024-08-26 2024-08-14 2024-08-26 2024-08-01 2024-08-27
Valid Data Points a1 31 a1 3 a1
Total Data Points a1 a1 a1 A 3
Data Availability % 100.0% 100.0% 100.0% 100.0% 100.0%

Time STP_Plant-D0D _U| STP_Plant-BOD_U | STP_Plant-TS5_U | STP_Plant-pH_U | 5TP_Plant-Flow_U

1 | 2024-08-01 4205 798 14.34 737 5.02
2 2024-08-02 42,04 818 14.42 7.81 7.04
3 2024-08-02 angl 7.73 14.02 783 B854
4 2004-08-04 4028 768 13.77 781 476
5 2024-08-05 3870 701 1337 779 512
6 2024-08-06 39,36 684 13.46 7.90 714
7 2024-08-07 an.73 T.44 1305 7.03 860
B 2024-08-08 0m 6.80 1356 7.80 .50
0 2024-08-00 4063 778 16.42 784 078
10 2024-08-10 40,46 751 1381 782 067
11 | 2024-08-11 40,76 71 13.97 7.85 046
12 2024-08-12 40,04 745 13.70 7.86 780
13 | 2024-08-13 4199 €.88 14.28 7.88 5.02
14 2024-08-14 4070 €.00 13.78 7.81 7.8
15 2024-08-15 4104 784 14.37 7.80 7.06
16 2024-08-16 4022 712 13.70 701 5.82
17 2024-08-17 4134 7.16 1415 7.86 .68
18 2024-08-18 4100 6.08 13.04 787 0,46
18 2024-08-19 4104 6.20 13.04 789 454
20 2024-08-20 4178 71 1438 701 204
21 2024-08-11 4290 766 14.00 703 480
22 2024-08-22 4418 783 1628 797 470
23 2024-08-23 4120 762 14.30 787 8.3z
24 2024-08-24 40.49 732 1395 7.85 432
25 | 2024-08-25 39.14 7.64 1386 7.92 7.18
26 2024-08-26 3822 747 13.26 791 6.38

P-25
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Time STP. Owiler-COD_U STP Dutet-BOD U STP Outlet-TES U STP Duilet-pH_U
2B 2024-08-ZB 34.80 B.75 T.46 710
M 2024-08-20 34.14 6.62 7.32 687
30  2024-08-30 3413 6.62 T3l 6.97
31 | 2024-08-31 34.23 6.64 T34 ]

Report Details: STPDLE | 2024-09-10 11:32:08 | Custom Report
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%y Real Time Data Acquisition And Monitoring

Site Name: M/s Municipal Council Bhiwadi Mundana Mev STP (2 MLD)
Repori: Custom Report
From Date: 2024/08/01 00:00:00 To Date : 2024/08/31 11:30:26

De=cription STP Outlet-COD U STP CuiletBOD U STP Outlet-TSS U STP Outlet-pH U
Prescribed Standards 0-50 0-10 0-20 65-9
taximum Data 35.38 6.86 7.58 7.22
Minimum Data 34.13 6.62 731 6.97
Geometric Mean 34.93 677 7.49 7.13
Median 3405 678 7.40 713
Standard Deviatian 031 0.06 0.07 0.06
Madimum Value At Time 2024-08-23 2024-08-22 20240822 2024-08-22
Minimum Value At Time 2024-08-30 2024-08-29 2024-08-30 2024-08-20
Vaiid Dala Points £ 3 3 a1
Tatal Data Points 2 3 31 eS|
Data Availahility % 100.0% 100,006 100,006 100006
SiNo  Time STP Outlet COD U | STP Outlet BOD U | STP Outlet:TSS U | STP Outlet-pH U
1 | 20280801 34.84 676 T.47 711
2 20240802 34.09 678 7.50 714
3 | 20240803 3474 6.74 7.45 7.08
4 2024-08-04 3486 6.76 7.47 711
5 | 2024-08-05 3517 6.82 7.54 718
6  2024-08-06 35.29 6.84 7.56 7.20
T | 2024-08-07 35.05 6.80 751 7.15
8  2024.08-08 3476 674 7.45 7.00
9 | 2024-08-00 34.01 677 7.48 712
10 20240810 3478 674 7.45 740
11 | 2024-08-11 3479 675 T7.48 740
12 20240812 3401 677 7.48 712
13 | 2024-08-13 35.24 6.83 7.55 718
14 2024-08-14 3478 6.74 7.45 7.10
15 | 2024-08-15 35.00 6.80 7.52 718
16 2024-08-16 35.08 6.80 7.52 7.18
17 | 2024-08-17 34305 6.78 7.49 713
18 2024-08-18 35.04 670 751 715
19 | 2024-08-19 35.05 B.80 7.51 715
0 20240820 3507 B.80 751 748
21 | 20240871 3405 678 7.49 713
22 20240822 3537 B.85 7.58 7.22
23 | 20240823 3538 6.85 7.58 722
24 20240824 365.20 6.83 7.54 718
25 | 20240825 3631 6.85 757 7.2
26 2024-08-26 34.92 677 7.48 713
27 | 2024-08-27 3404 677 7.49 713

P-27



7

ia8

19

21

23

25

26

27

28

20

31

2024-08-
i5

2024-08-
i6

2024-08-
17
2024-08-
2024-08-
2024-08-
2024-08-
21
2024-08-
2024-08-
23
2024-08-
2024-08-
2024-08-
2024-08-
27
2024-08-
2024-08-

2024-08-

2024-08-
31

STP_10MLD OUTLET-

cob_u

15.41

4.89

7.79

B.53

7.85

B.1D

7.54

0.46

3210

3722

2645

26067

3022

37.89

29

5TP_10MLD OUTLET-
BOD U

2.00
181
2.42

244

224
232
2.56
282
.05
3.15
400
4.52
431
4.18
4.46

419

5TP_10MLD_DUTLET-
TSS U

7.38

.01

178

.06

3.74

3.3

2.37

165

ir2

220

1400

B.44

.83

11.18

i8.18

Report Details: STPDLE | 2024-08-10 12:54:04 | Custom Report

5TP_10MLD OUTLET-
pH_U

T.27

.27

T.20

725

128

697

6.08

729

T.28

T7.19

TA5

Ta2

701

T.03

TA2

T.16

P-28

2596
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Site Name: Hindustan Zinc Limited 10 MLD STP
Report: Custom Report
From Date: 2024/08/01 00:00:00 To Date : 2024/08/31 12:53:06

30

%y Real Time Data Acquisition And Monitoring

STP_10MLD. OUTLET- STP 10MLD OUTLET- S5TP_10MLD OUTLET- 5TP 1OMLD OUTLET-

tacsnind st coD U BOD U 7SS U pH U
Prescribed
i 0-50 0-10 0-20 E5-00
Maximum Data 3780 525 1818 733
Minimum Data 480 181 1E5 607
Geometric Maan 16.19 3.28 56 72
Median 14.03 298 374 7.24
Standard Deviation 2.15 111 4.08 01
“““"“‘_1'1::““ Al 2024-08-31 2024.08-04 2024-08-31 2024-08-11
”“’i‘“JT";::__“'“E Al 2024-08-17 2024-DB-16 2024-08-23 2024-08-20
Valid Data Points 31 a1 3 a1
Total Data Points 3 3 3 3
Data Availahility ¥ 100 0% 100.0% 100 0% 100,00
81 | yime | STP 10MLD OUTLET. | STP 10MLD OUTLET- | STP 10MLD OUTLET- | STP 10MLD OUTLET-
Na cob_u BOD U 755 U pH_U
1 zaz‘;::a- 17.36 4.97 377 722
2 2“26’;’3‘ 2198 458 773 728
] m;éua- 2343 4.75 7.87 7.24
4 zaumna- 1656 5.25 272 7.24
5 m{;’;‘ﬂ' 1980 513 473 7.20
g 2"2;6% 1605 445 3.07 712
7 202;?413- 7.90 204 2098 747
) 2"26’;33' 7.87 218 218 7.28
g |2024-08 046 216 2087 722
0o
10 2“2:;33' 16,25 2.03 B.05 7.29
u 2“2:::‘3‘ 1245 2.36 510 733
12 mi';:'ﬂ' 1511 3.00 526 7.28
13 202:;15— 1170 208 380 7.20
14 (EA00 1047 281 3.44 7.27
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5l No Time STR-COD U S5TP-BOD U STR-TSS_ U STPpH U
28 2024-08-28 24.03 484 5495 7.78
29 202a-08-29 23.36 4,70 578 T.T5
30 202a-08-30 23.07 463 -Ha R 7.9
31 202a-08-31 23.09 4,64 BTl 7.80

Report Details: STPDLE | 2024-09-10 13:05:11 | Custom Report
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%y Real Time Data Acquisition And Monitoring

Site Name: 1.0 MLD STP Kudan Nagar
Report: Custom Report
From Date: 2024/08/01 00:00:00 To Date : 2024/08/31 13:03:55

Descripnion ETP-COD U STP-BOD. U S5TP-TS55 UL S5TP-pH_UL
Prescribed Standards 0-50 0-10 0-20 55-90
Maximum Data 2471 4407 6.12 [
Mimimum Crata 2267 4.55 561 T.r2
Geometric Mean 2353 4.73 S.82 TIT
Median 2336 a7 578 T.T8
Standard Deviation 0.48 01 012 002
Maximum Valse At Time 2024-08-01 2024-08-01 20:24-08-01 2024-08-01
Minimum Value At Time 2024-08-19 2024-08-19 2024-08-19 2024-08-22
Valid Dala Points 27 27 2 27
Total Data Points i | i 31 i
Data Availability ¥ B7 1% BT 1% B7.1% B7.1%
5l No Time STR-COD_U STP-BOD U STR-TSS U 5TPpH U
1 2024-08-01 2471 4.97 6.12 T80
2 2024-08-02 MNA A MA P&
3 2024-08-03 MNA A BA [
i 2024-08-04 L LT M& Bi&
5 2024-08-05 MNA Ik NA M&
6 2024-08-06 24.00 4.84 5o4 .77
T 2024-08-07 2424 4.80 6.00 T.78
B H02a-08-08 2404 4.83 5.45 T7
o 2024-08-09 23.83 472 5.o0 1.75
10 2024-08-10 2306 4.82 583 T.BO
11 2024-08-11 23.28 468 5.76 T.76
12 2024-08-12 2331 468 577 T.78
13 2024-08-13 23.05 463 570 7.78
14 202a-08-14 23.03 462 &.rD 7.9
15 2024-08-15 2341 4.70 579 T.76
16 2024-08-16 2353 4.73 Laz T.80
17 2024-08-17 23.44 4.71 580 T.78
18 2024-08-18 2206 4.60 LG8 T.70
19 2024-08-19 2267 4.55 b6l 778
20 2024-08-20 2322 465 574 T.78
21 2024-08-21 23.23 4.66 575 7.78
22 2024-08-22 23.35 460 L.78 T.72
23 H02a-08-23 2327 467 576 TI7
24 2024-08-24 23.30 468 576 7.78
25 2024-08-25 2427 4.89 6.01 T.75
26 2024-08-26 23.80 4,79 5.89 7.78
2T 2024-08-2T 2387 4.81 501 T.74

SZpA
TRUE COPY

y
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Annexure-2

Work Orders of Legacy Waste Remediation

Work Work No. of Work Order Waste Expected
S. No. Firm Name order No. | order Date Dumpsites | Legacy Waste | Remediated | Completion
) Covered Qty (in Cum) (Cum) Date
1 Aakanksha Enterprises 637 02-01-2023 10 771180 632367.6 02.07.2024
(Cluster-1 & 4) 625 02-01-2023 04 863085 708679.09 02.07.2024
2 D. H. Patel (Cluster-2) 1339 05-01-2023 06 1185283 603598 05.07.2024
3 Saurastra Enviro 1327 | 05-01-2023 04 2531065 1918982 | 05.07.2024
Projects (Cluster-3)
4 | MKGComputer Pt .| 60608 | 22.090.2023 | 116 2208766 | 46909831 | 23.03.2025
Ltd. (Cluster-5)
5 ULB Level - - 45 1153621.48 946535.17 | March-2025
Grand Total 8803000.48 5279260.17
*There are Legacy waste remediation were done in Phase-wise in 09 ULBs.
Work Orders of SWM Processing Plants
S, ) Processing Plan!: Work ) Stipulatfed
No. City/Town Technology Capacity Order Name of Firm Completion
(TPD) Issue Date Date
M/s Allied Energy Systems Pvt.
1. Hanumangarh Compost+RDF 60 ULB Level Ltd. New Delhi 30.12.2024.
2. gl(‘;;ﬁll‘l‘;;‘;l Compost+RDF 65 ULB Level gfis ﬁgi%ﬁﬁf{gy Systems PVE | 3 06.2026.
3. | Jaipur gla:rtgeyto 600 ULB Level i’gf {\Igv %ﬁi‘f Infrastructure | 3 15 5025,
4. | Jodhpur gla:rtgeyto 400 ULB Level i’gf {\Igv %ﬁi‘f Infrastructure | 3 15 2026,
5. | Bharatpur Compost+RDF | 1354 | 19.06.2024 1};[:1 s’agrrj‘zgfgl‘gzﬁf Pvt.Ltds | 19.06.2025.
6. Jaisalmer Compost+RDF 50 ULB Level | M/s Shree Balaji Caretaker 30.12.2026.
7. Ajmer Compost+RDF 300 ULB Level | M/s NACOF 30.09.2024.
8. Dausa Compost+RDF 125 ULB Level | Lakshya Total Solutions 30.12.2026.
M/S Shri MohanGarh
9. Banswara Compost+RDF 19 28.08.2023 | Construction Company and RKB | 28.02.2025.
reuse Pvt. Ltd. (JV)
M/S Shri MohanGarh
10. Beawer Compost+RDF 47 28.08.2023 | Construction Company and RKB | 28.02.2025.
reuse Pvt. Ltd. (JV)
M/S Shri MohanGarh
11. Bhiwadi Compost+RDF 56 28.08.2023 | Construction Company and RKB | 28.02.2025.
reuse Pvt. Ltd. (JV)
M/S Shri MohanGarh
12. Bikaner Compost+RDF 320 28.08.2023 | Construction Company and RKB | 28.02.2025.
reuse Pvt. Ltd. (JV)
M/S Shri MohanGarh
13. Bundi Compost+RDF 57 28.08.2023 | Construction Company and RKB | 28.02.2025.
reuse Pvt. Ltd. (JV)
M/S Shri MohanGarh
14. Chittaurgarh Compost+RDF 46 28.08.2023 | Construction Company and RKB | 28.02.2025.
reuse Pvt. Ltd. (JV)
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15.

Dholpur

Compost+RDF

69

34

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

16.

Gangapur City

Compost+RDF

65

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

17.

Hindaun

Compost+RDF

37

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

18.

Jalore

Compost+RDF

20

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

19.

Khatushyam Ji

Compost+RDF

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

20.

Kishangarh

Compost+RDF

26

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

21.

Kota (South)

Compost+RDF

400

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

22.

Kota (North)

Compost+RDF

400

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

23.

Nagaur

Compost+RDF

51

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

24.

Reengus

Compost+RDF

10

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

25.

Sawai Madhopur

Compost+RDF

46

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

26.

Sirohi

Compost+RDF

13

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

27.

Sujangarh

Compost+RDF

30

28.08.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

28.02.2025.

28.

Khetri

Compost+RDF

20.09.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

20.03.2025.

29.

Nawalgarh

Compost+RDF

21

20.09.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

20.03.2025.

30.

Bayana

Compost+RDF

13.5

20.09.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

20.03.2025.

31.

Bagru

Compost+RDF

13

20.09.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

20.03.2025.

32.

Khandela

Compost+RDF

9.5

20.09.2023

M/S Shri MohanGarh
Construction Company and RKB
reuse Pvt. Ltd. (JV)

20.03.2025.

33.

Raisinghnagar

Compost+RDF

11.64

06.10.2023

M/s Escostan Infra Pvt Ltd

06.10.2024.

34.

Kesrisinghpur

Compost+RDF

5.76

06.10.2023

M/s Escostan Infra Pvt Ltd

06.10.2024.

35.

Anupgarh

Compost+RDF

12.69

06.10.2023

M/s Escostan Infra Pvt Ltd

06.10.2024.

36.

Karanpur

Compost+RDF

8.75

06.10.2023

M/s Escostan Infra Pvt Ltd

06.10.2024.

37.

Padampur

Compost+RDF

7.57

06.10.2023

M/s Escostan Infra Pvt Ltd

06.10.2024.

38.

Vijaynagar

Compost+RDF

7.57

06.10.2023

M/s Escostan Infra Pvt Ltd

06.10.2024.
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39. Gajsinghpur Compost+RDF 4.11 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
40. Rawatsar Compost+RDF 14.43 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
41. Bhadra Compost+RDF 16.71 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
42. Nohar Compost+RDF 20.48 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
43. Pilibanga Compost+RDF 15.33 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
44. Sangaria Compost+RDF 15.05 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
45. Neem-Ka-Thana Compost+RDF 14.89 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
46. Sri Madhopur Compost+RDF 12.89 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
47. Lachhmangarh Compost+RDF 21.94 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
48. Ramgarh Compost+RDF 13.57 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
49. Losal Compost+RDF 11.72 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
50. Fatehpur Compost+RDF 57.08 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
51. Pilani Compost+RDF 12.22 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
52. Vidyavihar Compost+RDF 6.43 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
53. Baggar Compost+RDF 5.85 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
54. Mukandgarh Compost+RDF 7.59 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
55. Chirawa Compost+RDF 18.6 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
56. Mandawa Compost+RDF 9.59 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
57. Surajgarh Compost+RDF 8.9 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
58. Bissau Compost+RDF 9.55 06.10.2023 | M/s Escostan Infra Pvt Ltd 06.10.2024.
59. Sarwar Compost+RDF 8.37 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024.
60. Bijainagar (M) Compost+RDF 13.2 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
61. Kekri Compost+RDF 17.22 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
62. Nasirabad Compost+RDF 20.88 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
63. Pushkar Compost+RDF 9.78 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
64. Gulabpura Compost+RDF 11.19 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
65. Shahpura BH (M) | Compost+RDF 12.46 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
66. Jahazpur Compost+RDF 8.46 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
67. Asind Compost+RDF 6.83 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
68. Mandalgarh Compost+RDF 5.69 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
69. Gangapur Compost+RDF 7.72 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
70. Uniara Compost+RDF 5.16 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
71. Malpura Compost+RDF 14.81 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
72. Todaraisingh Compost+RDF 9.68 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
73. Todabhim Compost+RDF 9.44 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
74. Karauli Compost+RDF 56.26 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
75. | Sambhar Compost+RDF 9.18 22.12.2023 | /S Center for Development 22.12.2024
Communication Trust
76. | Kishangarh Renwal | Compost+RDF 12 22122023 | /S Center for Development 22.12.2024
Communication Trust
77. | Jobner Compost+RDF 4.67 22.12.2023 | /S Center for Development 22.12.2024
Communication Trust
78. | Chaksu Compost+RDF 13.74 22.12.2023 | /S Center for Development 22.12.2024
Communication Trust
79. | Shahpura_J (M) CompostHRDF | 1393 | 22.12.2023 | M/S Center for Development 22.12.2024
Communication Trust
80. | Kotputli CompostiRDF | 2022 | 22.12.2023 | M/S Center for Development 22.12.2024
Communication Trust
81. | Viratnagar Compost+RDF 8.45 22122023 | /S Center for Development 22.12.2024
Communication Trust
82. | Lalsot Compost+RDF 14.12 22.12.2023 | /S Center for Development 22.12.2024
Communication Trust
83. | Bandikui Compost!RDF | 1836 | 22.12.2023 | M/S Center for Development 22.12.2024
Communication Trust
84. | Mahwa CompostiRDF | 1021 | 22.12.2023 | M/S Center for Development 22.12.2024
Communication Trust
85. Bali Compost+RDF 8.17 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
86. Jaitaran Compost+RDF 9.3 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
87. Falna Compost+RDF 10.21 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
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88. Sadri Compost+RDF 11.26 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
89. Rani Compost+RDF 5.7 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
90. Pindwara (M) Compost+RDF 10.06 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
91. Abu Road (M) Compost+RDF 22.85 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
92. Sanchore Compost+RDF 13.51 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
93. Bilara Compost+RDF 16.27 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
94. Phalodi Compost+RDF 20.51 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
95. Pipar City Compost+RDF 15.13 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
96. Balotra Compost+RDF 45.93 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
97. Pokran Compost+RDF 9.68 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
98. Chhoti Sadri Compost+RDF 7.55 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
99. Sagwara Compost+RDF 12.1 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
100. | Partapur Garhi (M0 | Compost+RDF 6.55 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
101. | Kushalgarh Compost+RDF 4.38 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
102. | Nathdwara Compost+RDF 19 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
103. | Deogarh Compost+RDF 7.24 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
104. | Amet Compost+RDF 7.12 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
105. | Fatehnagar Compost+RDF 9.38 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
106. | Kanor Compost+RDF 5.44 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
107. | Salumber Compost+RDF 6.75 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
108. | Bhinder Compost+RDF 7.35 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
109. | Kapasan Compost+RDF 8.58 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
110. | Nimbahera Compost+RDF 25.46 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
111. | Begun Compost+RDF 8.51 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
112. | Rawatbhata Compost+RDF 15.49 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
113. | Bari sadri Compost+RDF 6.46 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
114. | Bhawani Mandi Compost+RDF 17.38 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
115. | Jhalarapatan Compost+RDF 15.41 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
116. | Pirawa Compost+RDF 5.26 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
117. | Mangrol Compost+RDF 10.31 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
118. | Chhabra Compost+RDF 13.27 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
119. | Antah Compost+RDF 13.31 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
120. | Baran Compost+RDF 80.02 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
121. | Nainwa Compost+RDF 8.01 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
122. | Kaprain Compost+RDF 8.53 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
123. | Keshoraipatan Compost+RDF 10.12 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
124. | Lakheri Compost+RDF 12.15 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
125. | Indergarh Compost+RDF 3.06 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
126. | Sangod Compost+RDF 8.98 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
127. | Kaithoon Compost+RDF 9.97 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
128. | Itawa Compost+RDF 11.24 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
129. Ramganj Mandi Compost+RDF 16.99 22.12.2023 | M/s Rekart Inovations Pvt. Ltd. 22.12.2024
130. | Kuchera Compost+RDF 9.65 16.03.2024 | M/s Rekart Inovations Pvt. Ltd. 16.03.2025
131. | Parbatsar Compost+RDF 6.24 16.03.2024 | M/s Rekart Inovations Pvt. Ltd. 16.03.2025
132. | Mundwa Compost+RDF 6.93 16.03.2024 | M/s Rekart Inovations Pvt. Ltd. 16.03.2025
133. Merta City Compost+RDF 18.93 16.03.2024 | M/s Rekart Inovations Pvt. Ltd. 16.03.2025
134. | Didwana Compost+RDF 22.09 16.03.2024 | M/s Rekart Inovations Pvt. Ltd. 16.03.2025
135. | Kuchaman City Compost+RDF 2547 16.03.2024 | M/s Rekart Inovations Pvt. Ltd. 16.03.2025
136. Ladnu Compost+RDF 26.95 16.03.2024 | M/s Rekart Inovations Pvt. Ltd. 16.03.2025
137. Degana Compost+RDF 8.23 16.03.2024 | M/s Rekart Inovations Pvt. Ltd. 16.03.2025
138. | Makrana Compost+RDF 58.25 16.03.2024 | M/s Rekart Inovations Pvt. Ltd. 16.03.2025
Total 4993.03
TPD
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Work Order of Legacy Waste Remediation:

I

Gover of Raj

Local Self Government Department
(Directorate of Local Bodics, Rajasthan, Jaipur)
G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaipur

Tel No.:491 141 2222469 Fax No.: +91 141 2222403
No: F 55 () PAICE/DLB/SBM2.0/Legacy waste’2022/ 47 .

web site : www.lsg urban.rajasthan.gov.in
bue 02/0l[ 2.5

Work Order
M/s Aakanksha Enterprises C-108, Mahavir Vihar, Sector-1 Dwarka, New Delhi-110045

(Lead Partner) JV with M/s TRANSIT ADVERTISING PVT, LTD, 1K72 NIT, Faridabad, Haryana 121001

Sub : Work order for Dump site legacy waste remediation as per Solid Waste Management Rules, 2016 as
amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of Cluster 1

Ref : Your bid submitted on dated 06.09.2022 opened through RIGETS on 07.09.2022 and Financial bid
opened on 30.09.2022 and LoA no 117411 dated 22,11,2022

1. Please find enclosed herewith the copy of contract agreement duly signed by the undersigned and your
authorised representative for Dump site legacy waste remediation as per Solid Waste Management Rules, _~
2016 as amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of Clusiter 1 is

as under:

Description of Work / ltem(s)

Basic rate (Rs per cum with all | Amount in Rs
taxes excluding GST)

Dump site legacy waste remediation as per Solid Waste
Management Rules, 2016 as amended time to time and
Swachh Bharat Mission (Urban) 2.0 guidclines for ULBs of
Cluster 1. Tipping fec ( the fee to be paid 10 bidder) per cubic
meter qty. 771180 cum.

297 229040460

2. Accepted contract amount for cluster 1 towns is Rs 229040460/~ (Rupees twenty two crore ninety kics forly

" &

d and four |

§ sixty only) exclusive of GST @ 18% as comected and modified in accordance

with the condition of' the bid document. Details of towns as per bid conditions.

-

contract provision and mobilised required ad

As per the vondition of contract. you are requested to mobilize and execute the work in accordance with

s of machines and

V@MW

of RTPP Act 2012 and Rules 2013 shall be applicable.

Insurance covers shall be submitted as per clause 4.4 of GCC &SCC of bid document
Stipulated time period of start: Within 30 days from the date of issuc of this work order

Stipulated time period of completion: 18 months from the date of stipulated date of start

The work shall be executed under the direction and supervision of Employers representatives

Schedule of payment as per clause 15 of GCC of bid document.

All the condition of bid document including addcndum‘and letter of acceptance of rates and all the peovisions

power.

10. In case any dispute, condition of bid document including addendum shall applicable and jurisdictions of

court shall be at Jaipur court only.
11. Pl contact concerned ULB to take possession of' the site
This bears approval of the competent Authority

Encl : Copy of Contract Agreement
(I Kuthar Sharma)
Dirtctor cum Joint Secretary
No: F 55 () PA/CE/DLB/SBM2.0/Legacy waste2022 €38~ 48 Date: o }/‘ ) / 2,27

Copy to followings for information &na:-

SA to Hon'ble Minister LSG&UDH, GoR
PS 10 Seeretary LSG, GoR

PS to Director cum Joint Secretary LSG
Chiel' Engineer, DLB

Financial Advisor, DLB

SE, DLB

Exccutive Engincer, DLB

PA 1o commissioner Municipal Coe ion/'C; il
. DDR '

ORNANEWDN -

10. Programmer, DLB with the request to upload on websi
11. Guard file

Chief Engineer
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Tel No.:491 141 2222469 Fax No.: +91 141 2222403 web site : wwiw.Isg.urban.rajasthan.gov.in
No: F 55 () PA/CE/DLB/SBM2.0/Legacy waste/2022 628 Dae oL )o)] 2 2.3
W
M/s Aakanksha Enterprises C-108, Mahavir Vihar, Sector-1 Dwarka, New Delhi-11 .0045
(Lead Partner) JV with M/s TRANSIT ADVERTISING pvt. LTD. 1K72 NIT, Faridabad, Haryana 121001
Sub : Work Order for Dump site legacy waste remediation as per Solid Waste Management Rules, 2016 as
amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of Cluster 4
Ref : Your bid submitted on dated 06.09.2022 opened through RIGETS on 07.09.2022 and Financial bid
opened on 30.09.2022 and LoA no 117438 dated 22.11.2022
1. Please find enclosed herewith the copy of contract agreement duly signed _b)' the undersigned and your
authorised representative for Dump site legacy waste remediation as per Solid \V?slc Management Rulc_s.
2016 as amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of Cluster 4 is
as under:
Description of Work / ltem(s) ) Basic rate (Rs per cum with all | Amount in Rs
M taxes excluding GST)
Dump site legacy waste remediation as per Solid Waste | 297 256336245

Management Rules, 2016 as amended time to time and
Swachh Bharat Mission (Urban) 2.0 guidclines for ULBs of
Ciusier 4. Tipping ice { tire fee 1o be paid to bidder) per cubic

meter qty. 863085 cum. '

2. Accepted contract amount for cluster 4 towns is Rs 256336245/~ (Rupees Twenty five crore Sixty three lacs
thirty six thousand and two hundred forty five only) exclusive of GST @ 18% as corrected and modified in
accordance with the condition of the bid document. Details of towns as per bid conditions.

3. As per the condition of contract. you are requested to mobilize and execute the work in accordance with

contract provision and mobilised required adequate numbers of machines and manpower.

Insurance covers shall be submitted as per clause 4.4 of GCC &SCC of bid document

Stipulated time period of start: Within 30 days from the date of issue of this work order

Stipulated time period of completion: 18 months from the date of stipulated date of start

The work shall be executed under the direction and supervision of Employers representatives

Schedule of payment as per clause 15 of GCC of bid document.

All the condition ol bid document including addendum and letter of acceptance of rates and all the provisions

of RTPP Ac: 2012 and Rules 2013 shall be applicable,

v 10. In case any dispute, condition of bid document including addendum shall applicable and Jjurisdictions of

court shall be at Jaipur court only.
11. Pl contact concerned ULB to take possession of the site
This bears approval of the competent Authority
Encl : Copy of Contract Agreement

VoONALNSL

h Kumar Sharma)
Director cum Joint Secretary
No: F 55 ( ) PA/CE/DLB/SBM2.0/Legacy waste/202%/ 8 2.6~ 6 &€ Date: o 2/‘, ,/ ' 2.22
Copy to followings for information &na:-
1. SA to Hon'ble Minister LSG&UDH, GoR
PS to Secretary L.SG, GoR
PS to Director cum Joint Secretary L.SG
Chief Engineer, DLB .
Financial Advisor, DLB
SE, DLB
Executive Engineer, DLB
PA 10 issi Municipal Corporation/Council-s=ssseesseemmmee.

DDR /
. Programmer, DLB with the request to upload on website g
. Guard file

—aoeNOVnAWN

-

Chiel Engincer

P-37
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Government of Rajasthan
/ Local Self Government t
P (Directorate of Local Bodies, Rajasthan, Jaipur)

G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaipur

Tel No.:491 141 2222469 Fax No.: +91 141 2222403

web site : www.

No: 'S5 () PA/CE/DLB/SBMZ.0/Legacy waste_Cluster&/2023/ )og6 OE

L.gOv.in
Date £.2/09) 223

M/s MKG Computers Pvt. Ltd. (Lead Partaer), F-1, Surya Kiran Building, Block No. 35, Sanjay Place, Agra
(UP) 282002 & M/s Mayo Vessels & Machines Pvt. Ltd., Plot NO. C-90, MIDC /WALUJ Aurangabad,
Maharastra - 431136 (JV Name M/s MKG Computers Pvt. Ltd) Email:mkgwastemanagement@gmail.com.

Sub : Work order for Dump site legacy waste remediation as per Solid Waste Management Rules, 2016 as
amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of Cluster 5

(116 Towns).

Ref : Your bid submitted on dated 17.07.2023 opened through RIGETS on 18.07.2023 and Financial bid
opened on 04.08.2023, Negotiation dated on 21.08.2023, LoA No. 103833 dated 14.09.2023 and your

acceptance letter dated 15.09.2023

1. Please find enclosed herewith the copy of contract agreement duly signed by the undersigned and your
authorisedmmiwfa&mpsiulepcymmwonuwsmdwmm.uwnm
2016 as amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of Cluster § is

as under:

Description of Work / Item(s)

Basic rate (Rs per cub mt. with | AmountinRs
all taxes excluding GST)

Dump site legacy waste remediation as per Solid Waste
Management Rules, 2016 as amended time to time and
Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of
Cluster 5. Tipping fee ( the fee to be paid to bidder per cubic
meter) qty. 2298770 cub mt. )

550/~ 1,26,43,23,500

2. Accepted contract amount for cluster 5 towns is Rs 1,26,43,23,500/- (Rupees one twenty six crore forty
three lacs twenty three thousand five hundred only) exclusive of GST @18% as corrected and modified in
accordance with the condition of the bid document. Details of towns as per bid conditions.

3. As per the condition of contract, you are requested to mobilize and exccute the work in accordance with
contract provision and mobilised required adequate numbers of machines and manpower.

CENAnE

of RTPP Act 2012 and Rules 2013 shall be applicable.

Insurance covers shall be submitted as per clause 4.4 of GCC &SCC of bid document

Stipulated time period of start: Within 30 days from the date of issue of this work order

Stipulated time period of completion: 18 months from the date of stipulated date of start

The work shall be executed under the direction and supervision of Employers representatives

Schedule of payment as per clause 15 of GCC of bid document.

All the condition of bid document including addendum and letter of acceptance of rates and all the provisions

10. In case any dispute, condition of bid document including addendum shall applicable and jurisdictions of

court shall be at Jaipur court only.
11. Pl contact concemned ULB to take possession of the site
This bears approval of the competent Authority
Encl : Copy of Contract Agreement

(H Kumar Sharma)
Director cum Special Secretary

No: F 55 () PA/CE/DLB/SBM2.0/Legacy waste_Clusters2023/ |04 & 75~ -7 T Dueg ghholooo 7

Copy to followings for information & na:-
i. SA to Hon'ble Minister LSG&UDH

PS to Secretary LSG, GoR

PS to Director cum Special Secretary LSG

Chief Engineer, DLB

Financial Advisor, DLB

SE,DLB

Executive Engincer, DLB

DH, GoR

DDR.........

. Programmer, DLB with the request to upload on website
. Guard file

mEoeNoMALNE

=3

PA to commissioner Municipal Corporation/Council/Board.............eeeerens

P-38
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Tel No.:+91 141 2222469 Fax No.: +91 141 2222403 web site : www.lsg.urban.raja: .gov.in
Datc 05 'o\ V2623

No: F 55 () PA/CE/DLB/SBM2.0/Legacy waste/2022/ | 3‘;9

40

Government of Rajasthan
Local Self Government Department
(Directorate of Local Bodies, Rajasthan, Jaipur)
G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaipur

w

M/s D.H. Patel 305-306, Ratna Sagar Apartment, B/s Varachha Police Station, Varachha Road, Surat-
395006(Lead Partner) JV with M/s Sukhpal Singh Construction 203, Stone area Subhash Nagar Panchvati
Kunhadi Kota (DHP-SSC JV)

Sub

Ref

1 Work Order for Dump site legacy waste remediation as per Solid Waste Management Rules, 2016 as
amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of Cluster 2
Your bid submitted on dated 06.09.2022 opened through RIGETS on 07.09.2022 and Financial bid
opened on 30.09.2022 and LoA no 117420 dated 22.11.2022

1. Please find enclosed herewith the copy of contract agreement duly signed by the undersigned and your

authorised representative for Dump site legacy waste remediation as per Solid Waste Management Rulgs.
2016 as amended time 1o time and Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of Cluster 2 is
as under:

Management Rules, 2016 as amended time ta time and
Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of
Cluster 2. Tipping fee ( the fee to be paid to bidder) per cubic
meter qty. 1185283 cum

Description of Work / Item(s) Basic Rate (Rs per cum with all | Amountin Rs
taxes excluding GST)
Dump site legacy waste remediation as per Solid Waste | 39540 468660898.20

2.

w

CENoL e

10

1.
This bears approval of the competent Authority

Encl

Accepted contract amount for cluster 2 towns is Rs 468660898/~ (Rupees Forty six croce Eighty six lacs
sixty thousand and Eight hundred Ninety Eight only) exclusive of GST @ 18% as corrected and moditied in
accordance with the condition of the bid document. Details of towns as per bid conditions.

As per the condition of contract, you are requested to mobilize and exccute the work in accordance with
contract provision and mobilised required adequate numbers of machines and manpower,

Insurance covers shall be submitted as per clause 4.4 of GCC &SCC of bid document

Stipulated time period of start: Within 30 days from the date of issue of this work order

Stipulated time period of completion: 18 months from the date of stipulated date of start

The work shall be executed under the direction and supervision of Employers representatives

Schedule of payment as per clause 15 of GCC of bid document.

All the condition of bid document including addendum and letter of acceptance of rates and all the provisions
of RTPP Act 2012 and Rules 2013 shall be applicable.

In case any dispute, condition of bid document including
court shall be at Jaipur court only.

Pl contact concerned ULB to take possession of the site

Adansd

shall gpplicable and jurisdictions of

Copy of Contract Agreement
(Hrifesh Kumar Sharma)
or cum Joint Scereta

No: F 55 ( ) PA/CE/DLB/SBM2.0/Legacy waste/2022/ \'},\lo-—ZSl Date: & 6 |o) l W3
Copy to followings for information &na:-

CENOMALN -

SA to Hon'ble Minister LSG&UDH, GoR
PS 1o Secretary LSG, GoR

" PS 10 Director cum Joint Secretary LSG

Chief Engincer, DLB

Financial Advisor, DLB

SE, DLB

Executive Engineer, DLB

PA 1o commissioner Municipal Corporation/Councilsssssessssmmemeeees
DDR

11. Guard file

10. Programmer, DLB with the request 1o upload on websile %“/s

Chiel Engineer

P-39
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Government of Rajasthan
Local Self Government Department
(Directorate of Local Bodics, Rajasthan, Jaipur)
G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaipur
Tel No.:+91 141 2222469 Fax No.: +91 141 2222403 web site : www.Isg.urban.rajasthan.
No: F 55 () PA/CE/DLB/SBM2.0/Legacy waste/2022/ |

Work Order
M/s Saurashtra Enviro Projects Pvt. Ltd 3rd Floor K.G. Chambers,
Udhnadarwaja, Ring Road Surat -395002

Sub : Work Order for Dump site legacy waste remediation as per Solid Waste Management Rules, 2016 as
amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of Cluster 3

Ref : Your bid submitted on dated 06.09.2022 opened through RIGETS on 07.09.2022 and Financial bid
opened on 30.09.2022 and LoA no 117429 dated 22.11.2022.

1. Please find enclosed herewith the copy of contract agreement duly signed by the undersigned and your
authorised representative for Dump site legacy waste remediation as per Solid Waste Management Rules.
2016 as amended time (o time and Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of Cluster 3 is

as under:
Description of Work / [tem(s) Basic rate (Rs per cum with all [ Amountin Rs
taxes excluding GST)
Dump site legacy waste remediation as per Solid Waste | 393.30 9935467471.20

Management Rules, 2016 as amended time to time and
Swachh Bharat Mission (Urban) 2.0 guidelines for ULBs of
Cluster 3. Tipping fee ( the fee to be paid to bidder) per cubic
meter qty. 2531064 cum
2. Accepted contract amount for cluster 3 towns is Rs 995467471/~ (Rupees Ninety Ninc crore Fifty four lacs
Sixty Seven thousand and four hundred seventy one only) exclusive of GST @18% as corrected and
modified in accordance with the condition of the bid document. Details of towns as per bid conditions.
3. As per the condition of contract, you are requested to mobilize and execute the work in accordance with
contract provision and mobilised required adequate numbers of machines and manpower.
Insurance covers shall be submitted as per clause 4.4 of GCC &SCC of bid document
Stipulated time period of start: Within 30 days from the date of issuc of this work order
Stipulated time period of completion: 18 months from the date of’ stipulated date of start
The work shall be executed under the direction and supervision of Employers representatives
Schedule of payment as per clause 15 of GCC of bid document.
All the condition of bid document including addendum and letter of acceptance of rates and all the provisions
of RTPP Act 2012 and Rules 2013 shall be applicable.
10. In case any dispute. condition of bid document including addendum shall ap
court shall be at Jaipur court only,
11. Pl contact concerned ULB to take possession of the site
This bears approval of the competent Authority
Encl : Copy of Contract Agreement

090 SO

Aable and jurisdictions ol

(Hridesh Kumar Sharma)
Director cum Joint Secretary
No: F 55 () PA/CE/DLB/SBM2.0/Legacy waste/2022/ |32 8B— 338 Date: °$_’O| ’297_3
Copy to followings for information &na:-
1. SA to Hon'ble Minister LSG&UDIH, GoR

PS 1o Secretary LSG, GoR

PS to Director cum Joint Secretary LSG

Chief Engineer, DLB

Financial Advisor, DLB

SE, DLB

Executive Engineer, DLB

PA to commissioner Municipal Corporation/Council--=ssss-- eveanaea

DDR
. Programmer, DLB with the request to upload on website
. Guard file ALz

Chief Engineer

—ZemENonaELR

-0
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26090rk Order of SWM Processing Plants:

Government of Rajasthan
. Local Self Government Department
(Directorate of Local Bodies, Rajasthan, Jaipur)
G-3, Rajmahal Residency. Near Civil lines, Railway Crossing, Jaipur

Tel No.:+91 141 2222469 Fax No.: 491 141 2222403 web site : www. Isg urban.rajasthan_gov.in
NO: F S8 () PACEDLIVSBM2OPROCESSING OF WASTE Cluster_42024/ q 3 ’,; Date: 2_?/08/)’ ”_
Work Order
Ms Centre for Develog (o ication Trust,
16, Shri Gopal Nagar Gopalpura Bypass,
Jaipur-302015
E-maikinfo@cdcindia.org
Sub @ Design, G ion, Establish and Develop ol’ Solid Waste Pr g Plant (Comy RDF) scalabl
further as per the requi with Operation & M. tor 20 years on VGF basis as per Solid Waste
Management Rules, 2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 6 UL Bs
of Cluster 4.
Ref Your bid submitted on dated 09.01.2024 opened through RIGETS on 11.03.2024 and Financial bid opened on
14.03.2024

LoA No. 31797 dated 15.03.2024

Please find enclosed herewith the copy ol contract agreement duly signed by the undersigned md your authorised representative for
the execution of Design, C blish and Develop of Solid Waste P g Plant (Compost+RDF) scalabl
further as per the roqui with f‘; ion & Mai for 20 years on VGF basis as per Solu! Waste Management Rules.

2016 as A ded time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 6 ULBs of Cluster 4 & detailed under:

Description of Work / ltem(s) Basic rate of tipping foe per ton (Rs with all taves) ‘
Design, Construction. Establish and Develop of Solid | 399 per M1 B

Waste Processing Plamt (Compost+ RDI) scalable funther as per the *
requirements with Operation & Maintenance for 20 years on VGF
basis as per Solid Waste Management Rules, 2016 as Amended time
10 time and Swachh Bharat Mission (Urban) 2.0 guidelines for 6
ULBs of Cluster 4

1. Total cost of Solid waste processing plants for 10 ULBs of Cluster 3 is Rs 1242.14 Lakh in which VGF will be
Rs. 103097 Lakh and remaining Rs. 211,17 Lakh will be bom by contractor.

2. As per the condition of contract. you are requested to mobilize and execute the work in accordance with contract
POV isions.

3. Insurance covers shall be submitted as per clause SCC 4.4 of bid document,
Stipulated time period of start: Within 30 days from the date of issue of this work order
Stipulated time period of completion of plants 12 months from the date of stipulated date of stant
Stipulated time period of completion of O&M services: Twenty years from the Commercial Operational Date (COD) of
plants.

4. The work shall be executed under the direction and supervision of Emplovers rep ives. All required permission
will be taken up at your level as per the condition of the contract.

5. VGF as mentioned in bid document will be paid as per the prescribed milestones at DLB level. payment of tipping fees
per ton hasis will be made 10 contractor by concerned ULBs as per condition of contract.

6.  Performance security will be deducted « 10% of contract value from every running billfinal bill of contractor

7. Plprovide name of your bank and dedicated bank ber 1o make casy. carly and safe transaction.

8. Allthe 13 ol bid doc includi ddendum and letter of acceptance of rates shall be applicable.

9.

1

All the provisions of RTPP Act 2012 and Rulﬁ 20IJ shnll be applicable.

0. In case any dispute. condition of’ bid d ddendum shall applicable as per the hicrarchy mentioned in

M ﬂ ; .
' agreement. Jurisdictions of court shall be at Jaipur court onl\

. Pl contact concerned UL 1o take possession of the site.
beéars approval of the competent Authority
el 0 Contract Agreement

Chief Engincer (SBM-L)
NO: F 55 () PACEDLESBMLVPROCESSING OF WASTECluster 42040 F 9@ - /30 Date: 1.;%3/" 2

Copy 10 followings for information &na«

SA 1o Hon'ble Minister LSGEUDIEL GoR
PS 10 Principal Secretary LSG, GoR

PS 1o Director cum Joint Secretary LSG
Chiel' Engincer. DLB

Financial Advisor, DLB

Concern DDR

SE. DLB

Executive Engineer, DLB

. Commissioner/Executive Officer. Municipal Council/Board. Rajgarh Al Khainhal, 14 Khedi, Kishangarhbas
and Behror,
10. Guard file

C Iiel":-gin«r (SBM-U)

CEAP =]

P-41



Government of Rajasthan 43 2 61 -042

Local Self Government Department
(Directorate of Local Bodies, Rajasthan, Jaipur)
G-3, Rajmahal Residency, Near Civil lines, Railway Crossing. Jaipur

Tel P:!o.:“ll 141 2222469 Fax No.: +91 141 2222403 web site - www.lsg urban .rajasthan.gov.in
NO: F 35 () PACEDLBSBM2ZAPROCESSING OF WASTE Cluster_ 32024/ Date: }% 8/‘, &P
Work Order

M/s Centre for Development Communication Trust,
16, Shri Gopal Nagar Gopalpura Bypass,

Jaipur-302018
E-mail:info@cdcindia.org
Sub  :  Design, C jon. Establish and Develop of Solid Waste P, 2 Plant (Compost+RDF) scalabl
further as per the requi with Operati &Muucwfor"u\monVGFbmuaspasolidWNc
Management Rules, 2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 10 ULBs
of Cluster 3
Ref ¢ Your bid submitted on dated 09.01.2024 opened through RIGETS on 11.03.2024 and Financial bid opened on
14032024

LoA No. 31769 dated 15.03.2024
Please find enclosed herewith the copy of contract ngn:cmenl duly signed by the undersigned md your authorised representative for

the execution of Design, C ion, Establish and D ¥ of Solid Waste P g Plant (Compost+RDF) scalabl

further as per the requi with Operation & Maint forZO)monVGthcsaspuSohd\hmMmmmmRulcs.

2016 as A ded time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 10 ULBs of Cluster 3 as detailed under:
Description of Work / Item(s) Basic rate of tipping foe per ton (Rs with all taxes) B
Design. Construction. Establish and Develog of Solid | 399/~ per M1 . h |
Waste P ing Plant (Compost+RDF) scalable further as per the

requirements with Operation & Maintenance for 20 years on VGF
basis as per Solid Waste Management Rules, 2016 as Amended time
1o time and Swachh Bharat Mission (Urban) 2.0 guidelines for 10
ULBs of Cluster 3 |
1. Total cost of Solid waste processing plants for 10 ULBs of Cluster 3 is Rs 2104.00 Lakh in which VGF will be Rs.
1747.00 Lakh and remaining Rs. 357.00 Lakh will be bom by contractor
2. As per the condition of You are req d 10 mobilize and exceute the work in accordance with contrict
provisions.
3. Insurance covers shall be submitted as per clause SCC 4.4 of bid document.
Stipulated time period of start: Within 30 days from the date of issuc of this work order
Stipulated time period of completion of plants 12 months from the date of stipulated date of stant.
Stipulated time period of completion of O&M services: Twenty years from the Commercial Operational Date (COD) of

plants.

4. The work shall be ¢ d under the direction and supervision of Emplovers rep ives. All required p
will be taken up at )ouv level as per the condition of the contract,

5. VGFas joned in bid doct will be paid as per the prescribed milestones at DLB level. payment of tipping foos
per ton basis will be made u\n(nu:mr by concemed ULBs as per condition ol contract,

6. Performance security will be deducted @ 10% of’ value from every running bill/final bill of contractor.
7. Plprovide name of your bank and dedicated bank account number t make casy, early and safe transaction.

8. All the condition of bid document including addendum and ketter of accepiance of rates shall be applicable,

9. All the provisions of RTPP Act 2012 and Rules 20!3 ahlll be applicable.

k / “:4\%‘\ =%

10. In case any dispute, condition of bid & ddendum shall applicable as per the hicrarchy mentioned in
agreement. Jurisdictions of court shall be at Jaipur court onlv
11 Pl contact concemed ULB to take possession of the site.
This bears approval of the competent Authority c
Encl @ Coatract Agreement —
(Praddgep Kumar Garg)

Chief Bngineer (SBM.U)
NO: F 55 () PACEDLBSBMUPROCESSING OF WASTE Cluster 32024 Z 9098 - )/ ¢ Date: 2;69 /" _—
Copy io iviiowings for information &na:- G
SA to Hon'ble Minister LSG&UDH. GoR
PS 1o Principal Secrctary LSG, GoR
PS 10 Director cum Jout Secretary LSG
Chiel Engineer, DLB
Financial Advisor, DLB
Concern DDR
SE. DLB
Executive Engineer. DLB
Commissioner/Executive Officer, Municipal CounciVBoard. Rajukhera Rari, R% g. Kaman, Kumher,

090N S

Nagar. Nadbai, Weir and Bhusawar,
10. Guard file ~—

ﬂﬁ:rmr (SBM-1)
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Tel No:+91 141 2222469 Fax No.: +91 141 2222403
NO: F 55 () PA/CE/DLB/SBMLO/PROCESSING OF WASTE 2023/

44

Government of Rajasthan
Local Self Government Department
(Directorate of Local Bodies, Rajasthan, Jaipur)
G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaipur
web site : www.

Revised Work Order

M/s Rekart Innovations Pyt Ltd.,
Corp. Office: 2007, Sector-45,
Gurgaon-122003

Email: anurag@rekart.co.in, team@rekart.co.in
Sub @ NMWWW“WJNH Waste Processing Plant (Compost+RDF) scalable
fmhsputhmquiamvﬁmmim&wawmmwvcfbukup«widwsu
mRulec.zouuAmu\dedlmloumndSwndﬁBMMB&M(UM)Z.OMIM!«SUL&
uster
Ref Your bid submitted on dated 29.09.2023 opencd through RIGETS on 29.09.2023, Financial bid opencd on

Please find enclosed herewith the copy of contract agreement duly signed by the undersigned and your suthorised

" 03.10.2023 and negotiation date on 04.10.2023.
- Work Order No. 113031 dated 06.10.2023 and LoA No. 112901 dated 06.10.2023.

for

theaeationofbesim(‘mim.Midmﬂn«dmofSolidWmMuﬂm(wmm

further as per the requirements with Operation
2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0

Description of Work / ltem(s)

& Maintenance for 20 years on VGF basis as per Solid Waste Management Rules,
ines for 5 ULBs of Cluster 2 as detailed under:

Basic rate of tipping fee per ton (Rs with all taxes)

Design, Construction, Establishment and Development of Solid [ Rs. 436/ Ton
Waste Processing Plant (Compost+RDF) scalable further as per the i
WuiﬂnOpcmion&MniﬁcmfuZOynanGF
basis as per Solid Waste Management Rules, 2016 as Amended time
to time and Swachh Bharat Mission (Urban) 2.0 guidelines for $

1.
2.
3.

1.
This bears approval of the competent Authority
: Contract Agreement W/
(A yas)

Engincer
e noay 128 132~ 198~ e 22/l8/2.2.3

Encl

ULBs of Cluster 2
plmfaSULBsofChﬂu'ZisRslm.mukhiuwlﬂleGFwillbeRs.Nlm

Total cost of Solid waste processing
Lakh and remaining Rs. 299.00 Lakh will be bom by contractor.
Asperlheconditimol‘oonﬂul,)wmumwdwn\obilizeundccaueﬂnuukhwwm

provisions.
InsmncecovusshallbenbmilledupudamSCCdAofbiddmmﬂt
SlipuhledlimepaiodofmWhthodu)sfmdndueofimnoﬁhis.wwkadw
Slipuhledximpaiodormplaimorplmu Izmmumdmmwddueofm .

Stipulated time period of completion of O&M services: Twenty years from the Commercial Operational Date (COD) of
plants 22 : . s
The work shall be ted under the di uﬂmmmofﬁnplo)mwmAnmqwdpamm

will be taken up at your level as the condition of the contract. o
VG"F:s w‘)inbid‘ pﬂ'willbemuamdwmibdrpflumubwmtp.ymofwfeu
p«wnlnsis\ﬁllbcnwdewcamaorbycawm\edumspammdfm«?a.
Pafotmmocsecuilywillbcde:iu:led@lmofmnlmfmmmnmm;hlmnlbillofw.
Plprovid:mmeoryourbm&mddcdicmdbmkmmmmbalomkcmy.wlymdafem
Allmecomlilimol'biddocunemhcludi

ng addendum and letter of acoeptance of rates shall be applicable.
All the provisions of RTPP Act

2012 and Rules 2013 shall be spplicable. ) )
rbidmwdummwwlwkswhwymm

. In case any dis condition of
Y i { court shall be at Jaipur court caly.

agreement. Jurisdictions o! .
P1 contact concemed ULB to take possession of the site.

NO: F“()PAICIIDLI&SIIMLMROCESSW(Z OF WASTE 2033 7 2
Copy to followings for information &na:-

1.
2.
3.
4.
s.
6.
7
8.
9.

10. Guard file

SA to Hon'ble Minister LSG&UDH, GoR
PS to Secretary LSG, GoR

PS to Director cum Special Secretary LSG

Chief Engincer, DLB

Financial Advisor, DLB

Concern DDR

SE, DLB

Executive Engineer, DLB ) .
Conmisstone Exocutive Officer, Municipal CouncillBoard, Uniara, Malpura, Todaraisingh, Todabhim And Karauli.

Chief Engincer

P-43
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Local Self Government Department
(Directorate of Local Bodies, Rajasthan, Jaipur)
Ted No:491 14 G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaipur
NOTF . 12222469 Fax No.: 491 141 2222403 web site : www.
: ”()rmummocmmorwmm,;
Revised Work Order

M/s Rekart Innovations Pyt. Ltd.,

Corp. Office: 2007, Sector-45,

Gurgaon-122003

Email: anurag@rekart.co.in, team@rekart.co.in

Sub  : Design, Construction, Establishment and Development of Solid Waste Processing Plant (Compast+RDF) scalable
further as per the requi with Operation & Maint for 20 years on VGF basis as per Solid Waste
rrlé\m;u Rules, 2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 8 ULBs

Ref : Your bid submitied on dated 29.09.2023 RIGETS on 29.09.2023, Financial bid on
03.10.2023 and negotiation date on N.lwi?“ throueh -

1 Work Order No. 113042 dated 06.10.2023 and LoA No. 112912 dated 06.10.2023.

Please find enclosed herewith the copy of contract agreement duly si the undersi and authorised representative for
the exccution of Design, Construction, mmmwmo?ww Wm'é’:wn%(cmomnm
further as per the requirements with Operation & Maintenance for 20 years on VGF basis as per Solid Waste Management Rules,
2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 8 ULBs of Cluster 9 as detailed under:
Description of Work / ltem(s) Basic rate of tipping fee per ton (Rs with all taxes)
Design. Construction, Estsblishment and Development of Solid | Rs. 436/ Ton
Waste Processing Plant (Compost+RDF) scalable further as per the
requirements with Operation & Maintenance for 20 years on VGF
basis as per Solid Waste Management Rules, 2016 as Amended time
1o time and Swachh Bharat Mission (Urban) 2.0 guidelines for 8
ULBs of Cluster 9
1. Total cost of Solid waste processing plants for 8 ULBs of Cluster 9 is Rs 1610.00 Lakh in which VGF will be Rs. 1336
Lakh and remaining Rs. 274.00 Lakh will be bom by contractor.
X Aqulheooudilionol‘ t, you are requested to mobilize and execute the work in accordance with contract
provisions.
3. Insurance covers shall be submitted as per clause SCC 4.4 of bid document.
Stipulated time period of start: Within 30 days from the date of issue of this work order
Stipulated time period of completion of plants 12 months from the date of stipulated date of start.
Stipulated time period of completion of O&M services: Twenty years from the Commercial Operational Date (COD) of
plants.
4. The work shall be d under the direction and supervision of Employers representatives. All required permission
will be taken up at your level as per the condition of the contract.
VGF as mentioned in bid document will be paid as per the prescribed milestones at DLB level, payment of tipping fees
perl.onbskwillbemadewmbycmwmdumnpamilionofm
Performance security will be deducted @10% of contract value from every running bill/final bill of contractor.
P provide name of your bank and dedicated bank ber to make casy, carly and safe transaction.
All the condition of bid d including addendum and letter of acceptance of rates shall be applicable.
All the provisions of RTPP Act 2012 and Rules 2013 shall be applicable.
) lnasemydispme.cmditionofbiddocwmnlincludin;addmdums!nﬂlppliabkupuﬂ:hia-mbynedmdin
., Jurisdictions of court shall be st Jaipur court only.
11. Pl contact concerned ULB to take possession of the site.

This bears approval of the competent Authority
Encl : Contract Agreement @
( Vyas)

Chief Engincer

NO: F 55 () PA/CE/DLB/SBM2OPROCESSING OF WASTE 202 J2&° ) f-?-— /(;r Date: 2;//,/& 27
Copy to followings for information &na:-

SA to Hon'ble Minister LSG&UDIH, GoR ’

PS 1o Secretary LSG, GoR

PS 1o Director cum Special Secretary LSG

Chicf Engineer, DLB

Financial Advisor, DLB

Concern DDR

SE,DLB

Exccutive Engincer, DLB

Commissioner/Executive Officer, Municipal Council/Board, Bali, Jaitaran, Falna, Sadri, Rani, Pindwara, Abu Road

And Sanchore.

10. Guard file

S9N W

OPNANIWIN-

(Arun'Vyas)
Chief Engineer
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Tel No+91 141 2222469 G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaiper .
FS()P, Fax No.: 491 141 2222403 web site : www. dn
NG OF WASTE 2023/ ] %72,
M Revised Work Order 23

NO: F48.() PACE/DLIVSIM2APROCESSING OF WASTE 202V ) 267 )] = 6730

46

\ Government of
' Local Self Government Department
(Directorate of Local Bodies, Rajasthan, Jaipsr)

Rekart |
Corp, O&e%mm.;‘“‘
Gurgaon-122003
Email: anurag@rekart.coln, team@rekart.cola

Sub . MCMMM.‘W‘WV* Plant scalable
Processing (Composts:

rmnmmmmm&mhnmuvau-n%we

MRH&NIG.WWN‘“MMMM&M)H%& 1 ULBs

Ref :vo-wmuwnmmumwm 29.09.2023, Financial bid opened
03.10.2023 and negotistion date on 04.10.2023 - ™ -
* Work Order No. 113020 dated 06.10.2023 ssd LoA No. 112874 dated 06.10.2023.

Mﬂmmmtcmﬁmwﬁ signed by the undersigned and sthorised
the jon of Design. C\ '-Wubew?n_e?sauw-eﬁ ":H(Cm:lnﬂﬂ:
further as per the °q with Operation & Mai hnmmVGth-qu'I-ﬁMwHu.
Nlbu»\m“!mbﬁmnd&\ﬂllhnm.‘u 2.0 goi for 11 ULBs of Cluster | as detailed under:
Description of Wark / licm{s) Basic rate of tipping fee per ton (Rs with all txves)
mcmmmdmaw Rs. 436/ Ton
Wasie Pr ing Plant (Compost+RDF) scalabl further as per the
m-&wgwﬁnm-vcr
hﬁ.wWWmeMNM.Mm
lot'nendS-‘ﬂMM'nion(UM)MMIhafw n
ULBs of Cluster |
1. Taumd&ﬁd-mmh;plmkrllULB:o(CMIhRs!IGJ.WLM'-MVGFﬂIhh
Ins.mhﬁumﬁ.hmww-ﬂhb«abym.
2 As per the condition of contract, you are requested to mobilize and execute the work in accordance with contract
provisions.
3. Insurance covers shall be submitted as per clause SCC 4.4 of bid document.
meormwm“wmrmﬁm?uwmdm
Stipulated time period of completion maonths stipulated
meworwmamlmrwymrm&cwWM(md
plants.

~

The work shall be executed under the direction and supervision of Employ P ives. All required permissicn
will be taken up at your level as per the coadition of the comtract.
VGF as mentioned in bid document will be paid as per the peescribed milestones at DLB level, payment of tipping fees
per ton basis will be mads to contractor by coacemed ULBs as per condition of contract,
Performance security will be dedacted @10% of contract value from cvery running billfinal bill of cortractcr.
Pl provide name of your bank and dedicatod bank account number to make easy, early and safe transaction.
Al the candition of bid inchoding addendum and letter of accep of rates shall be spplicable.
Al the provisions of RTPP Act 2012 and Rules 2013 shall be spplicable. o
. In case any dispute, condition of bid & including addendum shall applicable as per the hicrarchy in
agreement. Jurisdictions of court shall be ot Jsipur court only.

11, P contact concerned ULB 1o take possession of the site.
This bears approval of the comp Authority
End : Contract Agrooment

SOomNe W

as)
lef Engincer

Copy 10 followings for information &nac-

SA 10 Hon'ble Minister LSGRUDI, GoR
PS 10 Scerctary 1.SG, GoR

PS 10 Dircctor cum Special Secrctary 1L.SG
Chief Engineer, D15
Financial Advisor, DLB
Concern DDR

SE,DLB

Excotive Engineer, DL
o f

CREAP NS -

Officer, Municipal Council/BBosd, Sarwar, Bijinagse, Kekri, Nasirabad, Pushar,
Gulabpura, Shahpura_Bh, Jahazpur, Asind, Masdalgarh And Gangay

10. Guard file "Q/
(A )

Chief Engineer

>

vate 221/2/2, 27

P-45
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Government of Rajasthan
Local Self Government Department
(Directorate of Local Bodies, Rajasthan, Jaipur)
G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaipur

Tel No.:+91 141 2222469 Fax No.: +91 141 2222403 web site : mMﬁf '
NO: F 55 () PA/CE/DLB/SBM2OPROCESSING orwmmm_lsmwgzqos Date: 0.

Work Order

M/s Rekart Innovations Pvt. Ltd.,

Corp. Office: 2007, Sector-45,

Gurgaon-122003

Email ID:team@rekart.co.in, anurag@rekart.co.in

Sub  : Design, Construction, Establishment and Development of Solid Waste Processing Plant (Compost+RDF)
scalable further as per the requirements with Operation & Maintenance for 20 years on VGF basis as per
Solid Waste Management Rules, 2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0
guidelines for 9 ULBs of Cluster 15, i
Ref : Your bid submitted on dated 09.01.2024 opened through RIGETS on 11.03.2024 and Financial bid
opened on 14.03.2024.
¢ LoA No. 31779 dated 15.03.2024.

Please find enclosed herewith the copy of contract agreement duly signed by the undersigned and your authorised repeesentative for
the execution of Design, Construction, Establishment and Development of Solid Waste Processing Plant (Compost+RDF) scalable
further as per the requirements with Operation & Maintenance for 20 years on VGF basis as per Solid Waste Management Rules,
2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 9 ULBs of Cluster 15 as detailed under:

Description of Woek / lteml(s) Basic rate of tipping fee per ton (Rs with all taxes)
Design, C ion, Establish and Develoy of Solid | 374/- per MT
Waste Processing Plant (Compost+RDF) scalable further as per the

i with Operation & Mai for 20 years on VGF

basis as per Solid Waste Management Rules, 2016 as Amended time
to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 9
ULBs of Cluster 15
1. Total cost of Solid waste processing plants for 9 ULBs of Cluster-15 is Rs 2116.97 Lakh in which VGF will be Rs.
1636.62 Lakh and remaining Rs. 480.35 Lakh will be bom by contractor.
2. As per the condition of you are reqs d to mobilize and execute the work in accordance with contract
provisions.
3. Insurance covers shall be submitted as per clause SCC 4.4 of bid documeat.
Stipulated time period of start: Within 30 days from the date of issue of this work order
Stipulated time period of completion of plants 12 meaths from the date of stipulated date of stan.
Stipulated time period of completion of O&M services: Twenty years from the Commercial Operational Date (COD) of
plants.
4. The work shall be executed under the direction and supervision of Employers representatives. All required permission
will be taken up at your level as per the condition of the contract.
VGF as ioned in bid d will be paid as per the prescribed milestones at DLB level, payment of tipping fees
per ton basis will be made to contractor by concerned ULBs as per condition of contract.
Performance security will be deducted @10% of contract value from every ruaning bill/final bill of contractor.
P1 provide name of your bank and dedicated bank ber o make easy, early and safe transaction.
All the condition of bid document including addendum and letter of acceptance of rates shall be applicable.
All the provisions of RTPP Act 2012 and Rules 2013 shall be applicable.
0. In case any disp dition of bid d including addendum shall applicable as per the hierarchy ioned in
agreement, Jurisdictions of court shall be at Jaipur court caly.
11. Pl contact concemed ULB to take possession of the site.
This bears approval of the competent Authority

SOo=NO W

Encl  : Contract Agreement
(Manoj Kumar Soni)
Chief Engincer
NO: F 85 () PAICE/DLB/SBM2OPROCESSING OF WASTE/ Cluster_152024/ 32“06 o q Ls.— Date: ‘ C’03’20?_°I

P IS PN ORI e Sy
LOpy (0 I0IOWIRES ItF HIUIination oo~

1. SA to Hon'ble Minister LSG&UDH, GoR

2. PSto Principal Secretary LSG, GoR

3. PSwoDi cum Joint S y LSG

4.  Chief Engineer, DLB

5. Financial Advisor, DLB

6. Concern DDR

7. SE,DLB

8. Exccutive Engineer, DLB

9. C issioncr/E ive Officer, Municipal Council/Board, Kuchera, Parbatsar, Mundwa, Menta City, Didwana,
Kuchaman City, Ladnu, Degana and Makrana,

10. Guard file

(Manoj Kumar Soni)
Chief Engincer

P-46
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48
Government of Rajasthan

Local Seif Government Department
(Directorate of Local Bodics, Rajasthan, Jaipur)
G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaipur

Work Order
MllAlmeolulhluM.ud.RZ-MGlllNo.l.DtbdhiedﬂMnhRud-
New Delhi-110045 (Lead Member) JV With M/s Daya Charan & Company,

D - 2/96, Janak Puri, New Delhi - 110058,

Emall - info@zerowasterecycler.com., bdm@zerowasterecycler.com

Sub :Daip\(‘mlon.WMNMWodeEWmMInM(Cm’RDP}a
Municips! Corporation. Bharatper Mrm.wmmimmwammm
)menVGFNlunpuSdHWmMmRule;)ﬂl&nm&mhu-n-\dsmmn
Mission (Urban) 2.0 guidclines. :

Ref mmm mwlm.mcmmmmuzzmmdurmmwmu

4.

: LoANc.SGSSS&NI0.0G.MGM)wmmmn.MMIO.MC
Mrdmbdmmuqyofmnawuywwm Jersigned and your authorised rep ative for
the Design, C i deodeHWmMM(CMMORDHu
Municipal Corporation, Bharatp lab) fMmemlmﬁbwaMmwaymuVGF
muwsdquMmﬁkuh.NléawhnwmmSMM" i .0 guidel

detailed under:
Description of Work / ltem(s) Basic Rate (Rs with all taxes)
Design, Construction, Establishment and Development of Solid 287/~ per MT as tipping fec
Waste Processing Plast (Compost + RDF) at Municipal Corporation,
Bharatper scalable further as per the requirements with Operation &
Maintenance for 20 years on VGF basis as per Solid Waste
Mmmmkdu.»léummwwdundsm
Bharst Mission (Urban) 2.0 guidelines.
1. Total cost of Solid waste processing plants for Municipal Corporation, Bharatpur is Rs 1408.30 Lakh in which VGF will
be Rs. 774.565 Lakh and remaining Rs. 633.735 Lakh will be born by coatractor,
2. Aspa:lhecondilimofoonmmmmnslcdlonwbilhemd:xtcm&euuthmwiﬂm
provisicas.
3. Insurance covers shall be submitted as per clause SCC 4.4 of bid document.
s:ipuluedlimpulodo(m:Wn&n”dmfmuwdadimndtﬁsmm
Stipulsted time pericd of completion of plants 12 months from the date of stipulated date of start.
Slipuludliunp«iodormavldbnofO&vaica:TmyymmmeComuddOpaMlDat:(COD)of

plants.
Thenwtshallbeatcuedunduﬂndinuimwmv&wd&plwmnpmuimulmuhdwdm
nillbeukmwnl)wkvclospuweudiimofﬂtmm

»

5. VGFsmﬁoocdinbiddnamenlnillkpﬁdspat:mbdudmnmml,paymmofﬁpphgfm
per ton basis will be made to : Municipal Corporati Bharatper as per condition of contracl.

6. Perf ity will be ded ‘@l“&mnlwﬁmauymniu;bilvfmlbillofmuw
clause GCC 43.1.

7. levidcmeol)wbdmdﬂwdhnkmmwwmhwy.wlymdnkw
8. Al the coedition of bid & including addendum and letter of acoep of rates shall be applicable.
9. Al!|b¢ptm-isionsofRTPPAc|le-ﬂknlazonshllbeapplimbk.
10. In case any dispute, condition of bid d oot including addendum shall applicable
agreensent. Jurisdictions of court shall be 8t Jaipur court only.
1. lemmndULBlomkcpmsionoﬁhuin.
This bears appeoval of the ctent Authority

Encl @ Contract Agreement
WM
2

the hierarchy mentioned in

Chie
NO: F S5 () PAICE/DLISBMLMPROCESSING OF WASTEBratper2024 S0 S~ 67 /A Date: 19 /o 4}, 2L~

Copy to followings for information &na-

SA to Hon'dle Minister LSGXUDH, GoR
PS 1o Principal Sceretary LSG, GoR

PS 10 Director cum Joint Secretary LSG
PA to Chiel’ Engincer, DL

PA to Chicl' Engincer, SBM (U), DLB
Financial Advisor, DLB

DDR, Bharstpur

SE,DLB

Executive Engineer, DLD

1. Mk e, Sy . o[V
2l

e mENS W

P-47
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Tel No.:+91 141 2222469 Fax No.: +91 141 2222403 web site : www.lsg.urban.ra -in '
N0 TS () PAICE/DLBSBVEOFROCESSING OF WAS e T J33) Date 200 /20 23
Work Order

49

Government of Rajasthan
o Local Self Government Dcplﬂllﬂ!d )
rectorate of Local Bodies, Rajasthan, Jaipur,
G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaipur

M/s Shri Mohangarh Construction Company, S-8, transport Nagar, Jaisalmer-345001 (First Party/Lead
Partner) JV with M/s RKB Reuse Private u-u{;a. Flat No. 715, S-7th Floor, Raj Tilak apartment Panas Gam,
City Light Road, Surat Gujarat-395017 (Second Partner), (JV Name SMCC-RKB)

Email lD-shrilledO.S@gluﬂ.cou

Sub  : Design, Construction, Establishment and Development of Solid Waste Processing Plant (Compost+RDF)
scalable fmhe:upuﬂnmquimqmwilhomion&MﬁnwmmefonOymonVQFbmsnper
Solid Waste Management Rules, 2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0
guidelines for 05 ULBs .
Ref  : Your bid submitted on dated 17.07.2023 opened through RJGETS on 18.07.2023, Financial bid opened
on 04.08.2023 and Negotiation date on 21.08.2023.
¢ LoA no 103905 dated 14.09.2023 and Acceptance letter dated 18.09.2023.

Please find enclosed herewith the copy of contract agreement duly signed by the undersigned and your mhorised
representative for the execution of Design, Construction, Establishment and Development of Solid Waste Processing
Plant (Compost+RDF) scalable further as per the requirements with Operation & Maintenance for 20 years on VGF
basis as per Solid Waste Management Rules, 2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0
Fuidelines for 05 ULBs as detailed under:

Description of Work / Item(s) Basic rate of tipping fee per ton (Rs with all
taxes)

Design, Construction, Establishment and Development of | Rs.437/Ton

Solid Waste Processing Plant (Compost+RDF) scalable
further as per the requirements with Operation & Maintenance
for 20 years on VGF basis as per Solid Waste Management
Rules, 2016 as Amended time to time and Swachh Bharat
Mission (Urban) 2.0 guidclines for 05 ULBs (Khetri,
Nawalgarh, Bayana, Bagru and Khandela)

1. Total cost of Solid waste processing plants of 05 towns is Rs 686.00 Lakh in which VGF will be Rs. 569.3%
Lakh and remaining Rs. 116.65 Lakh will be bom by contractor.

2. As per the condition of contract, you are requested to mobilize and execute the work in accordance with

contract provisions.

3. Insurance covers shall be submitted as per clause SCC 4.4 of bid document.

Stipulated time period of start: Within 30 days from the date of issue of this work order

Stipulated time period of completion of plants 18 months from the date of stipulated date of start.

Stipulated time period of completion of O&M services: Twenty years from the Commercial Operational Date
(COD) of plants.

4. The work shall be executed under the direction and supervision of Employers representatives. All required

permission will be taken up at your level as per the condition of the contract,

5. VGF as mentioned in bid document will be paid as per the prescribed milestones at DLB level, payment of
lipping fees per ton basis will be made to contractor by concerned ULBs as per condition of contract.
Performance security will be deducted @10% of contract value from every running bill/final bill of
contractor. :

Pl provide name of your bank and dedicated bank account number to make easy, early and safe transaction.
Aii the condition of bid document including addendum and letter of acceptance of rates shall be applicable.
All the provisions of RTPP Act 2012 and Rules 2013 shall be applicable.

. In case any dispute, condition of bid document including addendum shall applicable as per the hicrarchy
mentioned in agreement. Jurisdictions of court shall be at Jaipur court only.

11. Pl contact concerned ULB to take possession of the site.
This bears approval of the competent Authority
Encl : Contract Agreement

S©oeN

g

(Arun Vyas)
Chief Engineer

P-48
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261, _

Tel No.:+91 141 2222469 Fax No.: 491 141 e : WWW. .in
NO: F 55 () PACEDLBSBM2.0FROCESSING OF WASTE 2028 Date e

Govern Rajasthan
hﬂl&lc:‘::cuw /
(Directerate of Local Bodies, Rajasthan, Jaipur)
G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaipur

Revised Work Order

M/s Rekart Innovations Pvt. Ltd.,
Corp. Office: 2007, Sector-4S,

Gurgaon-122003
Email: anurag@rekart.co.in, team@rekart.co.in
Sub Construction, Establishment and Development of Solid Waste Py ing Plant (Compost*RDF) scalabl

i Design,
further as per the requirements with Operation & Maintenance for 20 years on VGF basis as per Solid Waste
MRhmlénwlhwm-dMMMW(U’M)M*IM(U'IUL&
uster 13,
: :mxﬁwmmnmmwwmmmnmm.mwwu
: Waork Order No. 113087 dsted 06.10.2023 and LoA No. 112971 dated 06.10.2023.

Please find enclosed herewith the copy of contract agreement duly signed by the undersigned and your authorised representative for
the execution of Design, Construction, Establishment and Development of Solid Waste Processing Plant (Compost+ RDF) scalsble
Mmuwwwhmummw&bﬂumfwwmmVOFb-hnpuSolideteM-wRda.

2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines fa?UW*MIJ-MHM
Description of Work / em(s) Basic rate of tipping fee per ton (Rs with all taxes)

Design. Construction, Establishment and Development of Solid | Rs. 434/ Ton
Waste Processing Plant (Compost+RDF) scalable further as per the

basis as per Solid Waste Management Rules, 2016 as Amended time
to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 7
ULBs of Cluster 13

with Operation & Maintenance for 20 years on VGF

1.
2.

SveNe » a

Total cost of Solid waste processing plants for 7 ULBs of Cluster 13 is Rs 1910.00 Lakh in which VGF will be Rs.
1415.00 Lakh and remaining Rs. 495.00 Lakh will be bom by contractor.
quﬂccwdhionofmywmmwdwmﬁbmdmdnuﬂhmﬁnwbm
provisions.

Insurance covers shall be submitted as per clause SCC 4.4 of bid document.

Stipulated time period of start: Within 30 days froen the date of issue of this work order
s&wmmumamnmmmmawmam
wmmmormormm:rmmmuwwmﬂmm
plants.
muwwlhmdwmmeJmem\nmmm
will be taken up at your level as per the condition of the contract.
VGFamlioudinbiddoamalwillbapﬂdup«ﬂnwmeﬂamunDwkveluymdmh
palmbabuillbemakbmmbymndmﬂsuwcwﬁﬁmofm
Pufmmmwi(ywillbedcdnued@lﬂ%ofoodnuvﬂuhnevcymbﬂvﬁdbﬂlofm.
Hwi&mofmwwwwwmmbmmy.wuukm

All the condition of bid d L ing addendum and ktter of acceptance of rates shall be applicsble.
Alllbtplonisiomol‘RWPAd20I2deul620l3Mlbclppliable.
In case any dispute, condition of bid document includi Jdendum shall applicable as per the hierarchy mentioned in

agreement. Jurisdictions of court shall beuhiwmo'nly.
Pl contact concerned ULB to take passession of the site.

This bears approval of the competent Authority

g &=

Enc!
[
Engi
NO: F 5 () PUCE/DLISBMLOPROCESSING OF WASTE 202 [ 26 2/ ¢~ 232 Date: LN 2 20 23
Copy 1o followings for information &na:-

O

s

SA to Hon'ble Minister LSGRUDH, GoR
PS o Secretary LSG, GoR

PS 1o Director cum Special Secretary LSG
Chief Engincer, DLD

- LB ‘
Commissioner / Executive Officer, Municipal Council/Doand, Bhawnni Mandi, Jhalrapatan, Pirawa, Mangrol,

. Guard file
(Arun E)ﬂ)

Chief Engincer

P-49
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,; Government of Rajasth
v/ (HR$Mmmwﬂ%:?aummmmunn
, Rajmahal Residency, Civil Railway Crossing,
Tel No.:+91 141 2222469 Fax No.: +91 141 2222403 - web site : w:'lb"
NO: F 55 () PA/CE/DLB/SBM2.O/PROCESSING OF WASTE 2023/ — i

Revised Work Order
M/s Rekart Innovations Pyvt. Ltd.,

Corp. Office: 2007, Sector-45,

Gurgaon-122003

Email: anurag@rekart.co.in, team@rekart.co.in

Sub  : Design, Construction, Establishment and Development of Solid Waste Processing Plant (Compost+RDF) scalable
umauwhlh';.ng;uwﬁmw&MﬂmkrzoyusonVGFbakuwSolldW-h
or‘.w‘lnlt. as Amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 7 ULBs

Ref : Your bid submitted on dated 29.09.2023 RIG!

e opened through ETS on 29.09.2023, Financial bid opened co
¢ Work Order No. 113064 dated 06.10.2023 and LoA No. 112934 dated 06.10.2023,

Please find enclosed herewith the copy of contract agreement duly signed by the undersigned and authorised representati
unmsmorbdqxcmamummmnworsamw“mymmwmn&':

further as per the reg: with Operation & Maintenance for 20 years on VGF basis as per Solid Waste
ZOlba.Anmided_ time to time and Swachh Bharat Mission (Urban) 2.0 hufu?ULBu:CWll-ww?h
Description of Work / Item(s) Basic rate of tipping fee per ton (Rs with all taxes)

Design, Construction, Establishment and Development of Solid | Rs. 399/ Ton
Waste Processing Plant (Compost+RDF) scalable further as per the
qui with Operation & Maintenance for 20 years on VGF
basis as per Solid Waste Management Rules, 2016 as Amended time
10 time and Swachh Bharat Mission (Urban) 2.0 guidelines for 7
ULBs of Cluster 11
[ K TualoostofSolidwm:pmceshgplmf«?ULBsofClmllBR:IZOS.OOL&hhMVGFwﬂIbeRL
999.00 Lakh and remaining Rs. 204.00 Lakh will be bor by contractor.
2. Asgqﬂlceondi(ionofmmmmmmwdmmilmmmuxuutiaxmmm
provisions.
3. Insurance covers shall be submitted as per clause SCC 4.4 of bid document.
Stipulated time period of start: Within 30 days from the date of issue of this work order
Sxipdsedtimperiodofeompldionofplmulzmmmmduwmd‘m
Stipulated time period of completion of O&M services: Twenty years from the Commercial Operational Date (COD) of
plants.
4. The work shall be d under the directi Mwmdwwmmﬁm
will be taken up at your Jevel as per the condition of the contract.
VGFsmlionedinbiddocumenlwillbep:idaperlhcpvuaindnilenmuDLBh\thwafm‘us
pawnbsis“illbcmndemmbymenndumapawﬂitimdm
Performance security will be deducted @10% of value from every running bill/final bill of contractor.
Plprovbdemmof)wbmkmd“’ d bank ber to make casy, early and safe transaction.
All the condition of bid document including addendum and letter of acceptance of rates shall be applicable.
All the provisions of RTPP Act 2012 and Rules 2013 shall be applicable. )
. In case any dispute, condilionofbiddowm:mimludinM»Mluwliablenpcd:Mmuﬁmdm
Wm.luisdiaiauofownshllbeuhipwcma\ly.
11. Pl contact concerned ULB to take possession of the site.

SeeNe w

This bears spproval of the competent Authority
Encl  : Comru: Agreement %
NO: F 55 () PAICE/DLI/SBM2.0PROCESSING OF WASTE 20 | 2.4 ) B o~ 96 vate: 2 2/18/00 2.3

Copy to followings for information &na:-

SA to Hon'ble Minister LSG&UDH, GoR

PS to Secretary 1.SG, GoR

PS to Director cum Special Secretary LSG

Chief Engineer, DLD

Financial Advisor, DLB

Concern DDR

SE,DLB bLB

Executive Engineer,

Cotnmiss'f:?l Executive Officer, Municipal Council/Board, Chhoti Sadri, Sagwara, Partapur Garhi, Kushalgarh,
Nathdwara, Deogarh, Amet.

10. Guard file . @/

R

(Arun Vyas)
Chief Engineer
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2618



2619

J

/ .

Tel No.:+91 141 2222469 Fax No.: +91 141 2222403 Mw:m.Mﬂh
NO: F 85 () PA/CE/DLB/SBMLOW/PROCESSING OF WASTE 2023/ uu/lllzo&?

52

Government of Rajasthan _ /
Local Self Government Department
(Directorate of Local Bodies, Rajasthan, Jaipur)
G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaipur

Revised Work Order

M/s Rekart Innovations Pvt. Ltd.,

Corp. Office: 2007, Sector-45,

Gurgaon-122003

Email: anurag@rekart.co.in, tcam@rekart.co.in

Sub

: Design, Construction, Establishment and Development of Solid Waste Processing Plant (Compost+RDF) scalable
further as per the requirements with Operation & Maintenance for 20 years on VGF basis a3 per Solid Waste
:lfuu.me:;Rﬂu.)OlG-Anmlddﬂuloliu-dSMBMMM(UM)IOMM& 9 ULBs

: :m;zaz;&mdmmn.mzonwwmcmonzomm.nmuwwm

: Work Order No. 113076 dated 06.10.2023 and LoA No. 112951 dated 06.10.2023,

quWMMwofmmdewquwduﬂmmw&

the

of Design, C jon, Establishment and Development of Solid Waste Processing Plant (Compost+RDF) scalable
Rules,

further as per the requirements with Operation & Maintenance for 20 years on VGF basis as per Solid Waste
2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 9 ULBs of Cluster 12 as detailed under:

Description of Woek / ltemy(s) Basic rate of tipping fee per ton (Rs with all taxes)

Design, Coastruction, Establishment and Development of Solid | Rs. 399/ Toa
Waste Processing Plant (Compost+RDF) scalable further a3 per the

ots with Operation & Mai for 20 years on VGF

o

basis as per Solid Waste Management Rules, 2016 as Amended time
to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 9
ULBs of Cluster 12

1
2.
3.

SN w

0.

Total cost of Solid waste processing plants for 9 ULBs of Cluster 12 is Rs 1642.00 Lakh in which VGF will be Rs.
1363.00 Lakh and remaining Rs. 279.00 Lakh wili be bom by contractor.

As per the condition of contract, you are requested to mobilize and execute the work in accordance with contract
provisions,

Insurance covers shall be submitted as per clause SCC 4.4 of bid document.

Stipulated time period of start: Within 30 days from the date of issue of this work order

Stipulated time period of completion of plants 12 months from the date of stipulated date of start.
&ipduedﬁmpabdofcawkﬁmofmmﬂmwnﬁmdnc“miuwDm(COD)of

plants.
mmmxmwmummm«mlwmm.mwm
will be taken up at your level as per the condition of the coatract.
VGFumaniomdhbidmlwllkwuwwwmubwmmofMﬁa
pulmbais\»illbcm.delowmmbycoocandULBsnspaemdhionofm

Performance security will be deducted @10% of contract value from every running bill/final bill of contractor.

Pl provide name of your bank and dedi d bank ber to make easy, early and safe transaction.

All the condition of bid de including addendum and letter of accep of rates shall be applicable.

All the provisions of RTPP Act 2012 and Rules 2013 shall be applicable.
hcscunydispulc.condilionofbiddocmMdummwuwmwwm
agreement. Jurisdictions of court shall be at Jaipur court only.

Pl contact concerned ULD to take possession of the site.

This bears approval of the competent Authority

Encl

= 2

¢ yas)

Chief Engineer
NO: F 58 () PA/ICE/DLISBM2.0/PROCESSING OF WASTE 202 | 2. & ) 97 - 21 mﬂ//z/z.u
Copy to followings for information &na:-

OpNANsEwN

SA to Hon'ble Minister 1.SG&UDH, GoR

PS to Secretary 1L.SG, GoR

PS to Director cum Special Secretary LSG

Chief Engincer, DLB

Financial Advisor, DLB

Concern DDR

SE,DLB )

Executive Engineer, DLB

Commissioner / E ive Officer, Municipal CouncilBoard, Fatchnagar, Kance, Salumbar, Bhinder, Kapasan,
Nimbahera, Begun, Rawatbhata And Bari Sadri.

10. Guard file

(Arun Vyas)
Chief Engincer
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Government of Rajasthan
WS:I‘GM:@-!W
(Directorate of Local Bodies, Rajasthan, Jaipur)
G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaiper

Tel No.:+9] 141
Ly T T T M TR s T Srr e e loc ol L 200040y webe: by wben b gsnia :
: Oste 22/)%/ 22T

r:sc: tre for Development Communication Trust, Work
Jnparduzgns T Copeles Bypas

E-maikinfo@cdcindia.org

Sub  : Design, Construction, Establishment and Development of Solid Waste Processing Plant (Composts ROF) scelabie
further as per the requi with Operation & Mai hnmuvoru-nww-e
Mn@mmma.zolsnmmmnmn-uswmm-uim(m-nomawwum

of Cluster-S.
Rel :v«-mMumummuwmmmuu.oum‘nmqunuu

22.09.2023.
+ Work Order No. 112502 dsted 06.10.2023 and LoA No. 112411 dated 06,10.2023.

Mrdmwmimmemdmwuywu,u Jersigned s your suthorised repe i B
Solid Waste Processing Plant (Compost+RDF) scalabk

lhmimofbuiﬂcmha.ﬁmbﬂm-dm\mof
me&mmhmgmmVGFbuh-wsdemmm

further as per the roquirements
2ouuwummimaasmmnmngzogmmloumorcwsuuum
Description of Woek / ltem(s) Mcmdmfuwm(nﬂﬂm)
Design, Construction, Establishment and Development of Solid | Rs. 342 Ton

wuemn.u(cmuwnmn further as per the

o with Operation & Mai for 20 years oa VGF
an“ﬁ“’wmkvh&ﬁl&uwm
1o time and Swachh Bharat Missi (Ucban) 2.0 guidelines for 10
ULB:s of Cluster-S
¥ plnuWIOUL&ofMSBMWS.WMhMVGquh

1. Total cost of Solid waste processing
ml.oowmmdnns.sszoommnummumm

2. Mwuomdidmﬁmu)wnnquedhmbﬂiudmhwkhw%m

3. WWMNandeCCMMWM

uupeﬁodorm:wmwmmmmormorwmm

i mmormumdmlzmmmudmwmdm _

&thhnpcﬁodofmlnionofO&MwviuxfumyymﬁwndccumddwD&(COD)o(

m 2 . - . s

mnﬂwluwwwmummdmmwimmmmm

uﬂlbeukcnupl)wlcvdnspalhccmdhionofmemm .
wﬂlbcpuapcmemwmimubwkvd.mdmh

VGF as mentioned in bid document
wubtdswﬂlbenndebwmbymoanduwsupaeaﬁﬁmdm
Perfi urity will be deds d @10%of "vuhefmnmynmlnbinlﬁmlbmofm.
Hprmidemeof)wbdwdwbnkmnmwm*emy.eﬂymsﬁwm
mmmuwwnmgmwlmawdmwmwm
AlllhepvwisiotuofRTPPAcl2012ndkules20|3shallbcvpliubh. )
.lnascnyd'sputt.cmdiﬁonofbid‘ sment including addendum shall appli ble as per the hicrarchy tioned in

agreement. Jurisdicticas of court shall be at Jaipur court ooly.
1. lemmmduwloukcpmionomnsiw.

This bears spproval of the competent Authority
Endd : Contract Agreement /
Tun Vyas)
Chief Engineer

o

SemNe W

Copy to followings for information &na:-
SA 1o Hon'ble Minister LSGRUDIL, GoR
PS 10 Sccretary 1.SG, GoR
PS 10 Director cum Special Secretary 1LSG
Chief Engincer, DLB
Financial Advisor, DLB
Concern DDR
SE, DLB
Executive Engincer, DLB
Commissioner/Executive Officer, Municipal Councit/Boand, Sambhar, Kishangach Renwal, Joboer, Chaksu,
Shahpura_J, Kotputli, Vi Lalsot, Bandikui And Mahwa
10. Guard file
(Arfdfi Vyas)
Chief Engincer

R

vate 2 2/)8/2:2F

P-52
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Tel No.:+91 141 2222469
Fax No.: 491 141 2222403 web site : www. j )
NO: F £5 () PA/CE/DLB/SBM2.0/PROCESSING OF WASTE /2023 Date .

NO: F £ () PACE/DLISBM2.0/PROCESSING OF WASTE 2023/ 12.¢€ )¢

54

Government of Rajasthan
Local Selcmmlllkmﬂ /

(Directorate of Local Bodies, Rajastha )
G-3, Rajmahal Residency, Near Civil na:‘ MN;& Jaipur

Revised Work Order

MJs Rekart Innovations Pyt Ltd.,

Corp. Office: 2007, Sector-45,

Gurgaon-122003

Email: anurag@rekart.co.in, team@rekart.co.in

Sub  : Design, Construction, Establishment and Development of Solid Waste Processing Plant (Compost+RDF) scalable
further as per the requi with Operati & Maintenance for 20 years on VGF basis as per Solid Waste
:ﬂmmonwmwmusmnmuwm)umhsuuu

Ref : Your bid submitted on dated 29.09.2023 opened through RIGETS on 29.09.2023, Financial bid opened on
03.10.2023 and negotiation date on 04.10.2023,
: Work Order No. 113053 dated 06.10.2023 and LoA No. 112923 dated 06.10.2023.

Hascﬂnc_lqumdmmwlhbﬁmwmuMWMmMWmh
the execution of Design, Construction, Establishment and Development of Solid Waste Processing Plant (Compost+RDF) scalable

further as per the requi with Operati & Maintenance foe 20 years on VGF basis s per Solid Waste Management Rules,
2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0 ines for $ ULBs of Cluster 10 as detailed under:
Description of Work / ltem(s) Basic rate of tipping fee per ton (Rs with all taxes)

Design, Construction, Establishment and Development of Solid Rs. 436/ Ton
Waste Processing Plant (Compost+ RDF) scalable further as per the
qui with Operation & Mai for 20 years on VGF
busisnpuSolidWmmemmmwuwﬁm
to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 5
ULBs of Cluster 10
1. Tm“dwummmmsumammhm|z9:.oou¢'umvcninhn
984.00 Lakh and remaining Rs. 314,00 Lakh will be bon by contractor.
2, Mwumofwmwmmmdwnwlhmmmewthwhm

provisions.

3. Insurance covers shall be submitted as per clause SCC 4.4 of bid document.
&iyulﬂedthgpaiodofmzwmhwhysﬁwmmdmdmhmm
Sﬁpulsedlh\epuiodofmluimofplmls 12 months from the date of stipulated date of start.

Stipulated ﬁmpaiodofmpkﬁme&Mm:Tmymfmmwlwmd Date (COD) of

J . .
4. The work shall be d under the directi Mamishnofawbmwuimulwm
uﬂlktﬂmwumkvduwdwwdﬁhof&mm )
VGFumﬁonedinbiddoauumlwillbepaidupclhcptmbedqilmuDwkvelwymmofuppinka
pambaiswillbenndewwbymmdULmstlhuorm

Performance ity will be deducted @10% of' ct value from every running bill/final bill of contractor.
Plpm\idenamcofyowbl*md“' ed bank pnt numb lonnkawy.&iyndufcm
All the condition of bid document including addend and letter of acceptance of rates shall be applicable.
All the isionsofRTH'Acl20l2deulc520lehnllbenppliable. o
.lnwe:'y‘diipuz.omdiﬁonofbid‘ ot i Juding addends Mmlb&lenpcﬂ:ﬂauﬁymdn
agreement. Jurisdictions of court shall be at Jaipur court oaly.

11. Pl contact ed ULB to take p jon of the site.
Thhmwwdofumwuﬁ/\ulmiv

Encl : Contract Agreement . W

yas)

- )78 /i) 2ogS

SomNe @

Copy to followings for information &na-
1. SA to Hon'ble Minister LSG&UDH, GoR
2. PSto Secretary L.SG, GoR
3. PS to Director cum Special Secretary LSG
4. Chicf Engineer, DLB
S. Financial Advisor, DLB
6. Concern DDR
7. mn
s ive Engincer, DLDB
9. Commissioner / Exceutive Officer, Municip -menmnim.mlodmwcny.wmmm
1

0. Guard file

Chief Engincer
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Local Self Government Department
(Directorate of Local Bodies, Rajasthan, Jaipur)
G-3, Residency, Near Civil lines, Railway Crossing, Jaipur

Rajmshal
Tel No.:+91 141 2222469 Fax No.: +91 1412222403 web site ; www.s
NO: F 88 () PA/CE/DLB/SBM2.0/PROCESSING OF WASTE 7202/ "‘,z;?g _—Mﬁf—‘———“
Order ls|2ng

M/s Rekart Innovations Pvt. Ltd.,

Corp. Office: 2007, Sector-4S,

Gurgaon-122003

Email: anurag@rekart.co.in, team@rckart.co.in

Sub

: Design, Construction, Establishment and Development of Solid Waste Processing Plant (Compost+RDF) scalable
further as per the requirements with Operation & Maintenance for 20 years on VGF basis as per Solid Waste
M..wlwa.20|6nAmuedﬁm|oummasmm-umwm(umnoumusa 9 ULBs

of Cluster 14. .
. Your bid submitted on dated 29.09.2023 opened through RIGETS on 29.09.2023, Financial bid opened on

: &ﬁm dated ee.... and Acoeptance letter dated ..Q.h\lo\ 2023

Please find enclosed herewith the copy of contract agreement duly signed by the undersigned and your authorised representative for
unmﬁmofbaiaquim.M&mnﬂbcwhpnmtofSoﬁdWmMM(wmnm
further as per the requirements with Operation & Maistenance for 20 years on VGF basis as per Solid Waste Mansgement Rules,

2016 as Amended time to time and Swachh Bharat Mission (Urban) 2.0 guidelines for 9 ULBS of Cluster 14 as detailed under:
Description of Work / ltem(s) - Basic rate of tipping fee per ton (Rs with all taxes)

Design, Construction, Establishment and Development of Solid | Rs. 436/ Ton
Waste Processing Plant (Compost+RDF) scalable further as per the
requirements with Operation & Maintenance for 20 years on VGF
basis as per Solid Waste Management Rules, 2016 as Amended time
to time and Swachh Bharat Mission (Urban) 2.0 guidciines for §
ULBSs of Cluster 14

1.
2
3.

4.

5.
6.
7.
8.
9

10.
1.

Total cost of Solid waste processing plants for 9 ULBs of Cluster 14 is Rs 1658.00 Lakh in which VGF will be Rs.
1376.00 Lakh and remaining Rs. 282 Lakh will be bom by contractor.
Asgefmeoondilionorommu.ywmmedlomobﬂizemdaecﬁednwukhmwihm
provisions.

Insurance covers shall be submitted as per clause SCC 4.4 of bid document.
Stipuluedlimeperiodofsurl:Wiﬂ\inBOdaysfmnlhedﬁeofinseoﬁl\hworkada

Stipulated time period of completion of plants 12 months from the date of stipulated date of start.

Stipulated time period of completion of O&M services: Twenty years from the Commercial Operational Date (COD) of
plants.
Theworkshallbcexecmedundamedimionmdmpuvkimof&npbymmprmmimulmqnhdpmm
will be taken up at your level as per the condition of the contract.
VGFsmcmionedinbiddocumauwillhepaidupuﬂnptcsm‘bednilewnbmk\dpymdm&u
per toa basis will be made to contractor by concerned ULBs as per condition of contract.

Performance security will be deducted @10% of contract value from every running billfinal bill of contractor.
nmmormmmmuu«mmmmmmy.uiymmem

All the condition of bid document including addendum and letter of acceptance of rates shall be applicable.

All the provisions of RTPP Act 2012 and Rules 2013 shall be applicable. )
lnascanydispﬁc,oondilionol’biddowmh\cluding.ddmdugnshllq;pliublespenhehiurchymﬁmdm
agreement. Jurisdictions of court shall be at Jaipur court only. .

Pl contact concerned ULB to take possession of the site.

This bears approval of the competent Authority

Encl

NO: F 55 () PA/CE/DLI/SBM2.OPROCESSING OF WASTE 2023/ | ,3099 -\ 13108

Copy to followings for information &na:-

CENAMNEWN=

Contract Agreement &
(Arun Vyas)

a“o-m ocllo,zm:;

SA to Hon'ble Minister LSG&UDH, GoR
PS to Secretary LSG, GoR

PS to Director cum Special Secretary LSG
Chief Engineer, DLB

Financial Advisor, DLB

Concern DDR

SE,DLB

wwﬁnﬁ;wg-bw Officer, Municipel Council/Board, Noinwa, Kapeain, Keshorai Lakher, Indragarh,

. Commissioner i
Sangod, Kaithoon, Itaws, Ramganj Mandi.
10. Guard file .

(Arun Vyas)
Chief Engineer

SZp A

TRUE COPY ‘
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== ||

w == 7* BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

;.:;g‘ = | PRINCIPAL BENCH, NEW DELHI

§§§ = | ORIGINAL APPLICATION NO. 606 / 2018

i = { IN THE MATTER OF:

§§ 5= || Compliance of Municipal Solid Waste Management Rules, 2016

§° :E"Q VAKALATNAMA
, & E j KNOW ALL to whom these present shall come that I, Arun Vyas S/o Late Sri V.D). Vyas, Chief Engineer
%‘“"'"’”' ""‘*—ii; v Director of Local Bodies, Local Self Government Department, Government of Rajasthan, Jaipur

authorized representative of Respondent's Company

The above named Respondent, do hereby appoint(herein after called by advocate/s) to be my/our

Advocate in the above-noted case authorize him:-

SHIV MANGAL SHARMA AND SAURABH RAJPAL

ADVOCATES
OFF: D-291 2ND & 3RD FLOOR,
DEFENCE COLONY, NEW DELHI-110024

PH:9971792885
Email:advocatesaurabhrajpal@gmail.com

To act, appear and plead in the above-noted case in this court or in any other Court in which the
same may be tried or heard and also in the appellate court including High Court subject to payment of
fees separately for each court by me/us.

To sign file, verify and present pleadings, appeals cross-objections or petitions for executions
review, revision, withdrawal, compromise or other petitions or affidavits or other documents as may be
deemed necessary or proper for the prosecution of the said case in all its stages subjects to payment of

fees for each stage.
To file and take back documents, to admit and /or deny the documents of opposite party.

To withdraw or compromise the said case or submit to arbitration any differences or disputes that
may arise touching or in any manner relating to the said case.

To take execution proceedings.

The deposit, draw and receive money, cheques, case and grant receipts hereof and to do all other
acts and things which may be necessary to be done for the progress and in the course of the prosecution of
the said case,

To appoint and instruct any other Legal Practitioner authorising him to exercise the power and
authority hereby conferred upon the Advocate whenever he may think fit to do so and to sign the power of
attorney on our behalf.

And I/We the undersigned do hereby Agree to ratify and confirm all acts done by the Advocate
or his substitute in the matter as my/our own acts, as if done by me/us to all intents and purpose.

And I/We undersigned that I/We or my/our duly authorized agent would appear in court on all
hearings and will inform the Advocate for appearance when the case is called.

And I/We undersigned do hereby agree not to hold the advocate of his substitute responsible for
the result of the said case. The adjournment costs whenever ordered by the court shall be of the Advocate
which he shall receive and retain for himself.

And I/We undersigned do hereby agree that in the event of the whole or part of the fee agreed by
me/us to be paid to the advocate remaining unpaid he shall be entitled to withdraw from the prosecution
of the said case until the same is paid up. The fee séttied is only for the above case-and above Court. I/'We
hereby agree that once the fee is paid, I/We will not be entitled for the refund of the same in any case
whatsoever and if the case prolongs for more than 3 years the original fee shall be paid again by me/us.

IN WITNESS WHERE OF [/We do hereunto set my/our hand to these presents the contents of
which have been understood by me/us on this day of 2024 Accepted subject to the terms of the fees.

i o

5\\5‘ o
ADVOCATE (S COIENT >

Chief Enginect
SZp A
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